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Joint Committee Inspection Report in the matter of  

‘‘Sheikh Shakir Vs Grasim Industries Ltd. Chemical Division &Ors.’ 

 

Hon‟ble NGT (CZ), Bhopal vide its order dated 09
th
February, 2023 in OA 

no. 02/2023„„Sheikh ShakirVs Grasim Industries Ltd. Chemical Division 

&Ors.‟ directed as under vide para7,10 and 11 :- 

7. A substantial issue of environment has been raised. 

10. We deem it just and proper to call a report on the matter in issue in 

present Original Application, from a Joint Committee consisting of:- 

i. Collector, Ujjain, (M.P.).  

ii. One representative from MoEF&CC, Regional Office, Bhopal.  

iii. One representative from Central Pollution Control Board, (M.P.).  

iv. One representative from Madhya Pradesh Pollution Control Board 

 

11. The Committee is directed to visit the place and submit the factual 

and action taken report within six weeks. The State PCB will be the nodal 

agency for coordination and logistic support. 

 

 The Committee was directed to ascertain verification of the violations and 

submit the factual report to the Hon‟ble Tribunal. The joint committee 

constituted comprising of the following officers: 

1. Sh.Anukul  Jain, ADM Distt. Ujjain 

2. Sh. Hemant Tiwari Regional Officer, M.P.P.C.B, Ujjain 

3. Sh.Vishwa Bandhu Meena Scientist-D, MoEF&CC I.R.O. Bhopal 

4. Dr. Anoop Chaturvedi, Scientist „B‟ Regional Directorate, CPCB, 

Bhopal 
 

In compliance of the above direction, the joint committee visited area 

under question in Nagda, District of Ujjainon21
st
 March, 2023to assess the 

factual status of allegation made in petition andpresent compliancestatus of 

Zero liquid discharged, status of ambient air quality and emission through 

online system, river water quality, ground water quality and drain etc. 

 

 The issue was also discussed with the officials ofM/s Grasim Industries, 

(Chemical Division) Nagda(further referred as „Unit‟) during visit. The other 
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officials present during the inspection are Dr. Deepak Kale, Scientist, Shri 

Dilip Keshare, Junior Scientist, MPPCB and Shri Rameshwar Bandewar, 

SSA CPCB, Bhopal. The main contentions of the petition are water pollution 

and illegal discharge of waste waterby Unit. 
 

 To find out facts as well as to know the extent of problem, the 

committee visited the nearby main villages which are mentioned in order 

dated 9.2.2023. To co-relate the visual observation samples of river and 

ground water has been collected.Besides of this stack monitoring of 

prominent parameterswas also carried out.  
 

A brief on the industrial cluster & norms 

The Nagda Industrial Cluster was developed prior to constitution of the 

State Pollution Control Boards way back in year 1954 and M/s Grasim Industries 

ltd (Chemical Division) Nagda was established in 1972. The State Pollution 

Control Board constituted under the Water (Prevention and Control of Pollution) 

Act, 1974 started grant of consent for disposal of treated waste water as per 

prevailing norms. However, as on date none of the major industries discharging 

their effluent in river or land and maintained the Zero Liquid Discharged status 

and M/s Grasim Industries(Chemical Division)Nagda is one of them. 

It is noted that the unit was granted Environment Clearance for 

“Expansion of Caustic Chlorine Products from and value added derivatives along 

with installation of new Chloromethane plant by M/s Grasim Industries Ltd. 

(Chemical Division) at Birlagram, Nagda, District Ujjain(Madhya Pradesh)” vide 

letter dated 07.01.2020.The copy of the Environment Clearance is enclosed as 

Annexure-I 

The unit has valid Consent upto 31.01.2024 under Water (Prevention 

& Control of Pollution) Act, 1974 & Air (Prevention & Control of Pollution) 

Act, 1981for the production of the same. The copy of the consent is enclosed as 

Annexure-II 
 

Back Ground of present case in brief: 

 M/s Grasim Industries (Chemical Division)Birlagram, Nagda is engaged 

in production of various chemical compounds like Caustic Soda, HCl, Liq. 
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Chlorine, NaOCl, Stable bleaching powder, Poly Aluminum Chloride, 

Chlorosulphonic Acid, Chlorinated Paraffin, Calcium Chloride etc.  

 The present OA.No.02/2023 has been filed before the Hon‟ble NGT by 

Sh.ShaikhSakir. The main issues raised applicantsthrough the petition are as 

given below: 

1. The unit discharging untreated water on land and in river Chambal 

and adversely affecting the water body. 

2. The unit involved in various chemical production and Durgapura 

and Mehatwasare located at just adjacent to the unit. 

3. The unit using various acidic elements i.e. Sulphur, mercury, 

Chlorine and HCl etc. leading to cause of pollution in the area. 

4. The unit using toxic chemicals resulting un-breathable atmosphere 

for residents of  Nagda. 

5. The unit has not obtained the ground water extraction permission 

from CGWB. 

6. Other substantial issues i.e. ground water and soil contamination in 

area, health related problems of nearby population were also 

mentioned in the report. 
 

Previous complaints and action takenin the same matter: 

 During the inspection and interaction with the officials, it has come to the 

knowledge that the similartypes of complaints were received in various time 

intervals. The local administration and MPPCB already doing work on the same 

issues as mentioned in the petition. The chronology of the rescentely received 

complaints and its action taken as given below : 

1. Sh. Anil Firojiya Hon‟ble MP of Ujjain raised an issue of water pollution 

caused by Grasim group of industries and other industries of Nagda town in 

December 2019. In compliance of that a joint team of CPCB, Delhi and 

Regional Directorate, Bhopal visited the area and further CPCB, Delhi 

issued a direction to MPPCB under section of 18(1) b of the Water 

(prevention & control of pollution) Act, 1974. In compliance of that 

MPPCB issued a notice to Units located in Nagda area including M/s 

Grasim Chemical Division on 13.5.2020. The copy of notice and work 

completed by the Unit enclose as Annexure-III. 

2. Recently Sh. Bhuvneshwar Kalita and Sh. Jawahar Sirkar Hon‟ble MP of 
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Rajya Sabha have been forwarded a complaint letter related to the 

wastewater discharged by the Grasim group of industries and other 

industries of Nagda town in December 2022. The Regional Directorate of 

CPCB Bhopal investigated the matter thoroughly in November 2022 along 

with the complainant. The visiting team also interacted with the other 

complainant of Nagda who send their complaint at various time intervals. 

After inspectiona letter has been issued to MPPCB on 9.1.2023 for further 

improvement by CPCB, Delhi. A copy of the letter issued to MPPCB is 

enclosed as Annexure-IV. 

3. With reference to public complaints of Nagda area Collector Ujjain 

constituted a team of six departmentsi.e. Health, agriculture, ground water 

board, labor department, SPCB, CPCB and district administration for 

thorough investigation of the area above committee visited the area in Jan. 

2020 and based on the inspection instruction for further improvement has 

been given to unit. 

 

The committee made the following observation during site visit on the 

above mentioned issues:- 

Issue No. 01: The unit discharging untreated water on land and in river 

Chambal and adversely affecting the water body. 

 

 M/s Grasim Industries Ltd. (Chemical Division) has installed 1000 KLD 

ETP to treat effluent of alkaline, acidic and neutral characteristics. The effluent 

quantity of about 320 m
3
/day is generated from the caustic soda plant which is 

being recycled and reused for various process and utility requirements. 

 The effluent, clari-flocculated & clarified in flocculation & clarifier units 

respectively. The clarified effluent further treated through two-staged 

filtration system i.e., sand filter & activated carbon filter.  

 To reduce the TDS, industry has installed brackish water RO followed by 

Multi Effect evaporator (MEE) & Sea Water RO followed by Agitated 

Thin Film Dryer (ATFD).  

 The condensate water recovered from MEE is reused in Process & 

cooling. Whereas dried powder sent to (TSDF) M/s Pithampur Industrial 

Waste Management Pvt. Ltd., Pithampur District- Dhar a unit of Ramky.  

 Industry has attained Zero Liquid Discharge status after installing double 
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stage Reverse Osmosis (600KLD) Multi Effect Evaporator (MEE) 

(120KLD) &Agitated Thin Film Dryer(ATFD) on 31.03.2018 and same 

has been intimated to MPPCB vide letter dated 02.04.2018 which is 

enclosed as Annexure-V 

 To treat the domestic waste, Activated Sludge Process based 02 STPs of 

total 80KLD capacity is installed. The treated effluent is used in 

horticulture & gardening.  

 The combined electricity consumption of ETP & ZLD for last three-

month Dec. 2022 to Feb. 2023 is 95995, 101889 and 103166KWH 

respectively.  

Petitioner also mentioned about water pollution and claimed that the unit 

still discharging the untreated waste water in the drain but during visit no waste 

water discharged was observed in the main drain. To assess the present status of 

water quality samples of River Chambal up and down stream, ground water 

from nearby area, piezometer and drains has been collected and analyzedby 

MPPCB, laboratory at Ujjain. The samples were collected at representative 

locations on random basis so that they are uniformly distributed in the visited 

area. The results of water analysis as given below: 

River Water Analysis 

S. 

No. 

Parameters Unit River Chambal at U/S 

near Water Supply 

Intake Point, Nagda 

River Chambal at 1 

K.M. D/S of Juna Nagda 

1 Temperature  Centigrade 28 28 

2 Colour  Pt.Co.Sc. Colourless Sl. Yellowish 

3 Odour -- Odourless Odourless 

4 pH pH Units 7.88 6.90 

5 Specific Conductance micromho/cm 794 7974 

6 Turbidity N.T.U. 8.4 22.6 

7 Chloride as Cl- mg/l 139 1400 

8 Total Alkalinity as 
CaCo3 

mg/l 236 294 

9 Total Hardness as 
CaCo3 

mg/l 254 1540 

10 Calcium Hardness as 
CaCo3 

mg/l 186 1100 

11 Magnesium Hardness 
as CaCo3 

mg/l 68 440 

12 Dissolved Oxygen mg/l 7.3 0.5 

13 Total Solids mg/l 646 6010 

14 Suspended Solids mg/l 14 32 
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15 Total Dissolved Solids mg/l 632 5978 

16 B.O.D.( 3 Days 270C) mg/l 2 24 

17 Chemical Oxygen 
Demand 

mg/l 20 110 

18 Ammonical Nitrogen as 
NH3-N 

mg/l 0.314 6.84 

19 Nitrite as NO2
- -N mg/l 0.007 0.003 

20 Nitrate as NO3
- -N mg/l 0.721 8.21 

21 Phosphate as PO4
3-_P mg/l 0.023 3.62 

22 Sulphate as SO4
2- mg/l 44.9 2018 

23 Sodium as Na mg/l 79.26 1300 

24 Potassium as K mg/l 1.63 33 

25 Total Coliform MPN/100ml 49 ≥1600 

26 Fecal Coliform MPN/100ml 2 ≥1600 

27 Boron as B mg/l ND 0.319 

28 Fluoride mg/l 0.710 0.598 

29 Copper (as Cu) mg/l ND 0.019 

30 Lead (as Pb) mg/l ND ND 

31 Zinc (as Zn) mg/l ND 0.178 

32 Nickel  (as Ni) mg/l ND ND 

33 Iron (as Fe) mg/l ND 0.969 

34 Total Chromium (as Cr) mg/l ND ND 

35 Mercury (as Hg) mg/l ND ND 

Category A E 
Classification  of  River  water  based  on  IS -  2296 – 1982, ND- Not Detected ,   BDL- Below Detectable Limit (BDL limit 

Zn-0.004, Fe-0.075, Pb-0.021, Cr-0.013,Ni-0.175 and Cu-0.006 mg/L) 

 

Bases on the above analysis values of river Chambal it can be concluded 

that the TDS, COD and BOD values increased in 1 km downstream of the river 

Chambalw.r.to u/s water quality due to stagnant condition of water and mixing 

of city sewage and other non-industrial drains without any treatment. 
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It was observed that during visit two major drains (Nallah) joining the 

river Chambal at downstream side without any treatment i.e. Padliya drain and 

Mixed open drainof industrial area. Padliya drain mainly carrying city sewage 

and mix open drain carrying waste water generated from industrial area major 

source of inflow are vehicle washing, commercial activity etc. To assess the 

quality of mix drain waste water samples have been collected and the results as 

given below: 

Drain (Nallah) water analysis 

S. 

No. 

Parameters Unit Nallah Water at 

Padliya Mandi, 

Nagda 

Nallah Water at 

Mixed Open Drain, 

Nagda 

1 Appearance -- Turbid Turbid 

2 Odour -- Unpleasant Unpleasant 

3 pH pH Units 7.39 8.11 

4 Total Solids mg/l 1552 1936 

5 Suspended Solids mg/l 124 112 

6 Total Dissolved Solids mg/l 1428 1824 

7 Chloride as Cl- mg/l 263 427 

8 B.O.D.( 3 Days 270C) mg/l 46 28 

9 Chemical Oxygen Demand mg/l 130 120 

10 Phosphate as PO4
3-_P mg/l 4.55 2.59 

11 Mercury  (as Hg) mg/l ND ND 

ND- Not Detected ,   BDL- Below Detectable Limit 

 

The above drain water analytical results indicate that the value of BOD 

and TSS in Padiliya nallah are higher side w.r.to discharged standards however 

no Hg concentration was observed which is a major concern. Both the drains are 

finally joining river Chambal at d/s side and increased the organic and inorganic 

load in river and stagnation/lean flow further deteriorated the water quality. 
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The samples of ground water were also collected from representative 

village locations as mentioned in order dated 9.2.2023 the location details and 

analysed values as given below: 

Ground Water Analysis 

S. 

No. 

Parameters Unit Indian Standard Drinking 

Water Specification     

(Second Revision)                

IS 10500 : 2012 

Hand 

Pump 

water at 

Mehatwa

s near 

Tanki, 

Nagda 

Hand 

Pump 

water in 

front of 

Govt. 

Middle 

School, 

Takravada

Vil, Nagda 

Hand 

Pump 

water at 

Right 

Hand 

Side of 

Entrance 

of Pardi 

Village 

Tube Well 

Water at 

Durgapur

a, Nagda 

Requirement 

(Acceptable 

Limit) 

Permissible in 

the Absence of 

Alternate 

Source 

1 Colour  Pt.Co.Sc. 5 15 Colourless Colourless Colourless Colourless 

2 Odour -- Agreeable Agreeable Odourless Odourless Odourless Odourless 

3 pH pH  Unit 6.5-8.5 No relaxation 7.59 7.66 7.12 7.69 

4 Specific Conductivity µMhos/c
m. 

-- -- 1190 1148 1861 1481 

5 Turbidity NTU 1 5 3.6 1.4 1.9 2.6 

6 Total Solids mg/l -- -- 962 926 1500 1194 

7 Total Dissolved  
Solids 

mg/l 500 2000 952 918 1488 1184 

8 Suspended Solids mg/l -- -- 10 8 12 10 

9 Chloride as Cl mg/l 250 1000 208 122 391 278 

10 Total  Alkalinity as 
CaCo3 

mg/l 200 600 320 748 370 208 

11 Total  Hardness as 
CaCo3 

mg/l 200 600 540 392 596 438 

12  Calcium as (Ca)   mg/l 75 200 23.6 36 124 34.4 

13 Magnesium  as (Mg) mg/l 30 100 113.2 73.38 69.4 85.53 

14 Ammonical Nitrogen 
as NH3-N 

mg/l 0.5 No relaxation BDL BDL BDL BDL 

15 Nitrate as NO3 mg/l 45 No relaxation 7.6 1 43.66 32.39 

16 Nitrite as NO2- -N mg/l -- -- BDL BDL BDL BDL 

17 Sulphate  as SO4 mg/l 200 400 124.5 10.15 72.1 102.9 

18 Phosphate  as PO4--P mg/l -- -- 0.024 0.014 0.053 0.082 

19 Sodium as Na mg/l -- -- 70 172.6 148.5 84.8 

20 Potassium as K mg/l -- -- 2.9 0.98 11.75 3.67 

21 Chemical Oxygen 
Demand 

mg/l -- -- 10 12 14 12 

22 B.O.D. ( 3 Days 27
0
 C) mg/l -- -- 1 1 1.6 1.4 

23 Fluoride (as F) mg/l 1 1.5 0.904 1.12 0.982 0.96 

24 Copper (as Cu) mg/l 0.05 1.5 0.026 0.041 0.029 0.079 

25 Lead (as Pb) mg/l 0.01 No relaxation ND ND ND 0.012 

26 Zinc (as Zn) mg/l 5 15 0.047 0.021 0.031 0.244 

27 Nickel  (as Ni) mg/l 0.02 No relaxation 0.095 0.079 0.108 0.020 

28 Iron (as Fe) mg/l 0.3 No relaxation ND ND ND ND 

29 Total Chromium (as 
Cr) 

mg/l 0.05 No relaxation 0.019 0.019 0.034 0.020 

30 Mercury  (as Hg) mg/l 0.001 No relaxation ND ND ND ND 

ND- Not Detected ,   BDL- Below Detectable Limit 
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The Unit has also installed piezometers in North & South direction of 

plant, along with other prominent locations to assess any leakage from SLF. The 

samples of piezometer were also collected from representative locations of up 

and down gradient. The details and analyzed values as given below: 

Piezometric Point Analysis  

S. No. Parameters Unit Piezometric 

Point near 

Weigh Bridge 

at Pardi Gate 

at U/S of SLF 

Site of M/S 

Grasim Ind. 

Ltd. (Chemical 

Division) , 

Nagda 

Piezometric 

Point near 

Road to 

Bottling Plant 

at U/S of SLF 

Site of M/S 

Grasim Ind. 

Ltd. 

(Chemical 

Division), 

Nagda 

Piezometric 

Point at 

Chemical 

Division 

Staff Colony 

at D/S of 

SLF Site of 

M/S Grasim 

Ind. Ltd. 

(Chemical 

Division), 

Nagda 

1 Colour  Pt.Co.Sc. Colourless Colourless Colourless 

2 Odour -- Odourless Odourless Odourless 

3 pH pH Units 7.72 7.91 7.87 

4 Specific Conductance micromho/
cm 

1819 1061 1305 

5 Turbidity N.T.U. 6.2 3.9 8.4 

6 Chloride as Cl- mg/l 116 104 241 

7 Total Alkalinity as CaCo3 mg/l 124 112 110 

8 Total Hardness as CaCo3 mg/l 246 224 540 

9 Calcium Hardness as CaCo3 mg/l 48 60 296 

10 Magnesium Hardness as 
CaCo3 

mg/l 198 284 244 

11 Total Solids mg/l 1166 976 1056 

12 Suspended Solids mg/l 14 10 12 

13 Total Dissolved Solids mg/l 1152 866 1044 

14 Copper (as Cu) mg/l ND ND 0.002 

15 Lead (as Pb) mg/l ND ND 0.001 

16 Zinc (as Zn) mg/l ND ND 0.006 

17 Nickel  (as Ni) mg/l ND ND ND 

18 Iron (as Fe) mg/l ND ND ND 

19 Total Chromium (as Cr) mg/l ND ND 0.004 

20 Mercury   (as Hg) mg/l ND ND ND 

ND- Not Detected ,   BDL- Below Detectable Limit 

  

 On the basis of the analysis results of the ground water and piezometers it 

can be concluded that none of the parameter is showing abnormal values. 

Mercury (Hg) was also not observed in any ground water sample.  
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The unit has maintained Zero Liquid Discharged condition at the time of 

visit and MEE and ATFD found operational. The unit has also installed 02 PTZ 

cameras at ETP area and back side of the unit. The access of the camera having 

with MPPCB to monitor the status remotely at round the clock basis. 

It was observed that a stone crusher located at the backside of the 

industrial area at Takrawada village side and water was found accumulated in 

the mined pit. However, no waste water discharged was observed in this area. 

Issue No 02-The unit involved in various chemical production and 

Durgapura and Meahtwas is located to just adjacent to the unit. 

 

As mentioned above the unit involved in production of various chemicals 

and having valid consent from MPPCB and permission from petroleum and 

explosion safety organisation (PESO) for storage and handling of Chlorine 

which is valid upto 30.09.2032. The permission of PESO is enclosed as 

Annexure-VI 

The one of the main contentions of the petition is location of Mehtwas 

village which is located in close proximity of the industrial cluster. Generally 

minimum buffer zone is 500 meters has been fixed but in present case village is 

located near to Nagda industrial cluster. The other houses and villages also 

located within the range of 200 to 500 meter distance from this cluster. As per 

industry representative the plant was established in 1972and at that time, 

population was very less and at that time no concept of buffer zone was 

existed.However, to control emission from stack the unit has provided 

scrubbersattached with stack. The details of the installed air pollution control 

devices are as tabulated below: 

 

S.No. Unit APCDs & Stack height (mtrs) 

1.  Caustic Soda Unit_1 Alkali Scrubber (32m)  

Water Scrubber (34m) 

2.  Caustic Soda Unit_2 Alkali Scrubber (34m)  

Water Scrubber (34m) 

3.  Calcium Chloride  Water Scrubber (34m) 

4.  Chlorinated Paraffin Unit Alkali scrubber (30m) 

Water Scrubber (30m) 

5.  Chlosulphonic Acid plant H2SO4 scrubber (30m)  
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Water scrubber (30m) 

6.  Poly Aluminum Chloride Plant  Water Scrubber (34m) 

Spray Dryer Scrubber (34m) 

7.  Stable bleaching powder Plant Bag Filter, Cyclone,Dust 

Collector, Gravity Settling 

Chamber, Hood Cover 

 

Industry has provided CEMS in Caustic soda unit 1 & 2 and Chlorinated 

paraffin units stacks for continuous monitoring of HCl & Cl2. Total 88 sensors 

for Cl2& HCl leak detection areinstalled in plant premises during visitsome of 

them has been verified at random basis. The location details of the installed 

sensors are enclosed as Annexure-VII.  

 

Issue No. 03-The unit using various acidic elements i.e. Sulphur, mercury, 

Chlorine and HCl etc. causing pollution in the area. 

 

The unit involved mainly in the production of Chlorine based 

product.The representative of the unit informed that sulphur and Mercury is 

nowhere used in the process.The unit produces caustic soda through 

membrane technology which is safer production method as compared to 

earlier method i.e. Mercury cell. The unit has switchover of mercury cell to 

membrane technology in 2006 the intimation letter issued in this regard is 

enclosed as Annexure-VIII 

The stack emission is point source of air pollution, in any chemical 

industry. In this unit the main stacks are Caustic soda unit 01 and unit 02at the 

time of visit both are operational hence stack emission has been monitored for 

consented parameters i.e.HCl and Cl. The details of the monitored stack and 

emission valuesareas given below: 

S.No. 

Stack emission 

monitoring 

location 

Control 

equipment 

HCl 

(mg/Nm
3
) 

   Cl 

(mg/Nm
3
) 

CEMS provided 

01 Caustic Soda 

unit- 01 

Alkali and 

Water 

Scrubber  

2.6 1.8 All the units have installed 

the OCEMS and the data 

shows that during the 

emission monitoring all 

values within the limit as 

given in consent. 

02 Caustic Soda 

unit- 02 

Scrubber  1.8 0.24 

Emission standards 35 15 
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On the basis of the above stack emission monitoring data, it was observed 

that the emission values complying the norms.  

As per the guideline of CPCB, the unit has installed OCEMS in all the 

stacks of chemical plant to monitor HCl and Clemission round the clock. The 

CEMS data available at MPPCB/CPCB website and transmission was verified 

during visit.As per the OCEMS data all the stack emission of HCl & Cl2 was 

well within the consented limits i.e. 35mg/Nm3 & 15mg/Nm3 respectively. The 

OCEMS data of last one month including day of visit (21.2.2023 to 21.3.2023) 

is enclosed as Annexure-IX 

As mentioned in above para the unit has switchover of mercury cell to 

membrane technology and as on date no Mercury used in process.The unit has 

constructed new SLF which has Double Composite Liner System and designed 

as per the CPCB guideline, 2001. Bottom is lined with compacted clay, HDPE 

liners & leachate collection system. After the switchover the production 

technology from Mercury to membrane the characteristic of sludge also 

changed in result. 

As per the direction of MPPCB a study on “Environmental Assessment 

For Evaluating The Strength Of Abandoned Secured Landfill Site Of M/S. 

Grasim Industries Ltd, Nagda, Madhya Pradesh” was carried out by National 

Environmental Engineering Research Institute, Hyderabad Zonal Centre. The 

report concludes as:  

 

“Possibility of leaching of metals including mercury from the mercury bearing sludge and 

ash layers from the secured landfill is minimal. Two locations, one each in upstream and 

downstream of secured land fill site were identified for drilling borewells and 

groundwater samples were collected from various depths at each location in order to 

assess the strength of the SLF. Mercury levels in the groundwater, collected from drilled 

sites, were below detectable levels. The groundwater quality of the monitored locations in 

the path of groundwater flow from SLF indicates that mercury was below detectable level. 

Furthermore, the new drilled borewells also did not show mercury levels in the 

groundwater. Based on the TCLP analysis of mercury bearing sludge and the groundwater 

quality, no leaching of mercury from the SLF was observed. This indicates that the SLF 

has the capacity of not allowing the chemicals from sludge to the groundwater and the 

SLF site is intact. 

    The present study revealed that the mercury sludge in SLF is stabilized and there is no 

considerable evidence for leaching of mercury from SLF. Geologically, the study area is 

comprised of Basalts rocks and has no permeability. However, the groundwater as well as 

soil quality surrounding the SLF site need to be monitored on annual basis.” The 
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conclusion part of the report is enclosed as Annexure-X 

 

Issue No 04-The unit using toxic chemicals resulting un-breathable 

atmosphere for residents of  Nagda.   

As mentioned in the above paragraph the unit is involved in the Chlorine 

based derivatives and to detect any fugitive emission proper sensor has been 

installed at prominent locations. The unit has provided proper scrubber system 

to control emissions if process disturbed. The unit has also provided all the 

stacks above 30 meter from ground for proper dispersion of pollutant. 

 In this industrial cluster, 03 numbers of Continuous Ambient Air Quality 

Monitoring System (CAAQMS) are established at following locations to 

monitor ambient air concentration of PM2.5, PM10, SO2, NO2,HCl , Cl etc.  

 

1. Guest House No.2  

2. Temple Guest House & 

3. Chemical division Labor Club  

The CAAQMS data of the 21.02.2023 to 21.03.2023were also collected. 

It was observed that the CAAQMS data showing that the air quality data within 

the NAAQM standards. The data sheet ofCAAQMS are enclosed as Annexure-

XI. 

Issue No. 05-The unit has not obtained the ground water extraction 

permission from CGWB. 

 

As informed by the unit representative the unit does not have any 

borewell for extraction of ground water and all the water requirement is being 

fulfilled through Chambal river water and recycled water. The unit also 

reduced its water requirement after reuse of treated water of ETP and 

condensate. The unit consumed about 2600 KLD water in production and 

about 650 KLD water is being recycled. The unit also intimated to CGWA, 

Bhopal on 06.10.2021 regarding no requirement of NOC as unit not extracting 

ground water. The letter is enclosed as Annexure-XII.The agreement of 

MPWRD and M/s Grasim industries is enclosed as Annexure-XIII.  
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Issue No. 06 - Other substantial issues i.e.health related problems of 

nearby population, ground water and soil contamination in area and 

odour related issues were also mentioned in the report. 

 

 In compliance of the direction issued byMPPCB at time to time the unit 

has carried out various studies from central government institutes i.e.  NEERI, 

NIREH to assess the environmental status of the area. The said studies 

covered all the aspects of health and environment as mentioned in the petition 

and implementations of the recommendations are under progress or 

completed. The main studies carried out in recent yearsas given below: 

 

Brief about Health study by ICMR-NIREH 

 

Central Pollution Control Board (CPCB) issued direction on 19
th
 

February 2020 under section 18 (1) (b) of the Water (Prevention & Control of 

Pollution) Act, 1974 to Madhya Pradesh Pollution Control Board (MPPCB). 

One of the specified direction states as:  

 

“xiv. A detailed health study of Nagda region to be carried out in light of 

synergistic health effects of pollutant by engaging any reputed government institute working 

in the field of research in environmental health by MPPCB.” 

 

In compliance of the above direction MPPCB has issued direction 

under section 33/A of water (Prevention and Control of Pollution) Act 1974 to 

occupiers of the industries of Nagdaincluding M/s Grasim Industries (Chemical 

Division) on 13
th

 may 2020.  

 

In compliance of the above, occupiers viz. M/s Grasim Staple Fibre 

Division, M/s Grasim Chemical Division & M/s Lanxess (I) Pvt Ltd, combindly 

awarded a health study to Indian Council Of Medical Research - National 

Institute For Research In Environmental Health (ICMR-NIREH), Bhopal 

(M.P.). The Terms of Reference (TOR) were finalized after due discussion 

among concern authority viz. CPCB, CGWB, MPPCB, Municipal Authority 

and occupiers. The final report was submitted by occupiers on 13
th

 July 2022. 

A brief of the health study is as tabulated below:  
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S.No. Particulars Details  

1.  Village 

covered 

23(Bhagatpuri, Nagda mandi, Banbana, Banbani, 

Khajuria, Gidgarh, Jhanjharkhedi, Kilodiya, Nipaniya, 

Parmarkhedi, Alsi, Dewel, Ginwaria, Kalsi, Khurmundi, 

Azimabad Pardi, Durgapura, Mehatwas, Amladiya, 

Lasudiya, Nayan, Padsutiya&Navtiya) 

2.  Sampled area Upto 10KMs from Industrial region in (0-2KM, 2-5KM & 

5-10KM) 

3.  Sampled 

adults 

3006 Directional & distance-wise distribution 

Direction Village 

covered 

0-2 

KM 

2-5 

KM 

5-10 

KM 

Total 

North-East 10 503 497 505 1505 

South-East 05 378 121 - 499 

South-West 03 - 336 162 498 

North-West 05 - - 504 504 

Total 23 881 954 1171 3006 
 

4.  Downward 

direction  

North-east 

5.  Investigation 

carried out 

- Socio-demographic & anthropometric 

- Medical & family history 

- Health (Spirometry, Electrocardiogram, 

Neurobehavioral test & laboratory test (Complete 

Blood Count, lipid profile, random blood sugar) 

- Heavy metal (Al, Pb, Hg) level in blood 

6.  Monitoring - Air: SO2, HCl, Cl2, H2S, CS2 

- Groundwater: Al, Pb, Hg, Cl
-
, SO4

-2
 

 

Recommendations of the Study: 

1. Even though a majority of surveyed population was found to be healthy 

the proportion of participants who were found to have abnormal findings 

in health assessments should be subjected to detailed investigation 

especially because the tests used in this study were meant for screening 

purposes. 

2. Many of the health data obtained as part of this cross-sectional studies 

such as blood pressure, spirometry and ECG reflects the need for further 

in-depth health evaluation of the community, especially keeping in mind 
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the limitation of cross-sectional studies such as one time measurement, 

lack of populations exposure to such tests resulting in inadequate 

performance in effort dependent tests and residual confounding effects. 

3. In the present study, majority of the participants showed normal neuro-

behavioral functions further investigations are recommended for the 

establishment of the neuro-behavioral diagnosis if any in screening 

positive participant in this study. 

4. The abnormal lipid profile seen in multiple participants highlights the 

need for advocating for lifestyle modification in the community such an 

increasing physical activity, healthier diet including consumption of good 

quality fat. 

5. One time measurement of gaseous pollutants may not reflect the dose-

response relationship. Considering the known detrimental health effects 

of the gaseous pollutants their periodic or seasonal monitoring is 

recommended. 

6. It is recommended to have a mechanism for periodic monitoring of 

ambient air pollutant concentration in the vicinity of the industrial region. 

7. It is recommended to have periodic monitoring for detection of 

groundwater contamination by heavy metals at early stage and to prevent 

adverse health effects if any from the consumption of contaminated 

groundwater. 

          The conclusion part of the report is enclosed as Annexure-IVX. 

 

Brief about Ground Water study by CSIR-NEERI 

CSIR-NEERI, Hyderabad Zonal Centre has previously conducted 

groundwater quality assessment studies in and around Chemical Division, 

Grasim Industries Limited (GIL), Nagda during November-December 2017. 

Based on the recommendations of CSIR-NEERI, M/s GIL approached CSIR-

NEERI to undertake a detailed study to assess the groundwater quality and 

identify the pollution source over a period of 4 hydrological cycles, this study 

started in 2018. Accordingly, to assess the groundwater quality over a period of 

4 hydrological cycles and to identify the pollution source through integrated 

geophysical, stable isotopic and groundwater modelling studies is going on 

andbased on the final recommendation further action will be taken.   

This study started in 2018 in the buffer zone of 5 km surrounding the 

Chemical Division, Grasim Industry. The study is to be completed in 2024. The 
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concluding part of recent six monthly progress report of NEERI ground water 

study i.e. Oct 2022 is enclosed as Annexure-XV 

Brief about Environmental auditcarried out by CSIR-NEERI 

As per the direction of MPPCB, a study on “Environmental Audit of the 

Secured Landfill Site of Chemical Division Grasim Industries Ltd, Nagda, 

Madhya Pradesh” was carried out by National Environmental Engineering 

Research Institute, Hyderabad Zonal Centrein 5 Km radius of the SLF and 

completed in June 2021. The report concluded mainly that  

 

The heavy metal concentrations in the soils are below the screening level for 

Industrial area as per MoEF&CC Guidelines for contaminated sites in India. 

The heavy metals are below TCLP concentration Limit as per Hazardous and 

Other Wastes (Management & Transboundary Movement) Rules, 2016. 

The present study revealed that the mercury sludge in SLF is stabilized and 

there is no considerable evidence for leaching of mercury from SLF. Geologically, the 

study area is comprised of Basalts rocks and have no permeability. However, the 

groundwater as well as soil quality surrounding the SLF site need to studied at least 

once in a year. 

The conclusion part of the report is enclosed as Annexure-XVI. 

Brief about Monitoring of odour and odours compound  

A study on “Monitoring of odour and odourous compounds at Grasim 

industries Ltd (Chemical Division)” was carried out by J.M.EnvironetPvt. Ltd 

Gurugram and completed in January 2020. The conclusion part of the report 

enclosed as Annexure-XVII 

 

Action Takenso far for improvement of environmental condition in Nagda 

Chambal river stretch from Nagda to Rampura declared as polluted river 

stretch based on the increased level of BOD level based on monthly water 

quality monitoring data. In compliance of the Hon‟ble NGT order in O.A. 

673/2018, action plans for polluted river stretches were prepared and its 

execution is under progress. Measures taken by different government agencies 

to improve the water quality in Chambal River are as below:  
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1. The Municipal council of Nagda has prepared DPR for the sewerage 

line & treatment of domestic waste water generated from Nagda Town. The 

project is under consideration in M.P. Urban Development Company Bhopal 

(MPUDC).  

2. PHED & the M.P. Jal Nigam MaryadithPeriyogna scheme of Rs 29.29 

Crore  is already in implementation to supply potable water in affected village 

along the bank of Chambal River.  

3. Industries like M/s Grasim Industries Ltd (Chemical Division), M/s 

Lanxess India Pvt Ltd and M/s Grasim Industries Ltd (SFD) Nagdahave 

achieved zero liquid discharge. 
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Conclusion: 

 On the basis of present inspection, it was observed that the unit has 

maintained Zero Liquid Discharged status through installation of MEE and 

ATFD since 2018 and no waste water found discharged during visit which is the 

main contention of the petition. 

 To control the emission from the stacks the unit has provided scrubbers. 

The manual monitoring values as well as CEMS data were also found within the 

limit as given in consent. 

 The unit has installed CEMS system to monitor emission on real time 

basis and also installed PTZ cameras at two locations to observed live activity 

remotely and all data transmitted on MPPCB portal.   

 It is pertinent to mention that the district administration and MPPCB have 

already takeup the issues mentioned in the petition and various studies related to 

ground water, health, soil contamination and odour has been completed by 

central institutes very recently and execution work on the recommendation of 

studiesaregoing on. The unit also informed that the recommendations/ 

suggestions made in the reports/studies are being implemented. 

Recommendations 

 On the basis of the above observations made during inspection of the 

committee, the following recommendations may be communicated to Unit for 

further improvement: 

 

1. The unit should take measures to control the odour/smell in the area as per 

recommendations/suggestions in the odor related study.  
 

 

2. District Administration should ensure water supply in nearby villages 

under “Har Ghar Jal” Mission in light of high TDS in ground water of the 

village. 

 

3. The unit should ensure the study of groundwater as well as soil quality 

surrounding the SLF site at least once in a year and report to be submitted 

to MPPCB. 

4. The unit should ensure to proper treatment of untreated/chemical water 

should be done and disposed off as per the norms.  
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Photograph of the committee visit 

 

  

 

 

 

 

 

 

 

 

 

 

 

 

 

  

Joint Committee members at site. 

View of Unit 
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Committee at MEE site. 

Stack emission monitoring by team 
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Piezometer sampling. 

Ground water sampling at Takrawda vill age 
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GW sampling at Pardi village 

Back side area of unit 
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River Chambal at 1 KM D/S 

Padliya drain carrying city sewage 



F. No. J-1101LlLLglZo15-rA-rI (r)
Government of India

Ministry of Environment, Forest & Climate Change
Impact orruiiT"nt Division

ffir

To,
Dated: 7th Janua ry, 2O2O

M/s Grasim Industries Ltd.,
Village- Birlagram, Nagda,
District-Ujjain-456 331 (Madhya pradesh)

Sub: Expansion of Caustic Chlorine Products from and Value Added Derivatives
along with installation of new Chloromethane Plant by Mls Grasim
Industries Ltd. (Chemical Division) at eirlagram, Nagda, District Ujjain
(Madhya Pradesh) - Environmental Clearance reg,

Sir,
This has reference to your online proposal No.IA/MP/IND2/2696912015, dated 30th

September, 2Ol9 along with the EIA/EMP report and Public hearing proceedings for the
above mentioned project.

2. The details of proposed products are as under -
s.

No.
Particulars Existing

(TPA)
Additional

(rPA)
Total (TPA)

A. Main Products
1 Caustic Soda 270000 180000 450000
2 Poly Aluminum Chlorlde 27720 13728O 165000
3 Stable Bleaching Powder 29436 253L4 54750
4 Chlorinated Paraffin 27000 18645 45645
5 Chloromethane Nil 36000 36000

Chloro Sulphonic Acid 23400 Nil 23400
7 Calcium Chloride (100 o/o) 54000 Nit 54000

B. CO-Products and By-Products
1 Chlorine 215200 149800 365000
2 Hydrochloric Acid ( 100o/o) 79000 56000 135000
3 Sodium

( 100o/o)
Hypochlorite 53520 36480 90000

4. Hydrogen 6730 4670 11400
5 Compressed Hydrogen 960 500 1460
6 Carbon

product)
Dioxide (By- 23760 Nil 23760

Indira Paryavaran Bhavan,
Vayu Wing, 3'd Floor, Aliganj,

Jor Bagh Road, New Delhi-l10 003

e6

6.

3. The proposed project/activity is listed under category A of item 4(d) 'Chlor - Alkali
Industry' and 5(f) 'synthetic organic chemical industry' in the schedule of Environment
Impact Assessment (EIA) Notification, 2006, and requires appraisal/approval at central
level by sectoral Expert Appraisal Committee (EAC).

4. The terms of reference for the project was granted on 29th July, 2015 followed by
valfiiNy extension of ToR vide letter dated 1lth December, 2018. Public Hearing for the
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proposed expansion project was conducted by State Pollution Control Board on 04th June,
2OL9. The Public Hearing was chalred by ADM Ujjain. The main issue raised during the
public hearing are related to Employment, Water source & Water pollution, Effluent
discharge, Gaseous Emission etc.

5. Project Proponent reported that the existing land area is 61.92 ha (619200 m2).
No additional land will be required for proposed expansion. Industry has already
developed greenbelt in an area of 3B9o i.e. 23.68 ha (236800 m2) out of total area of
the project. Project Proponent reported that there is no National Park, Wildlife
Sanctuary, Biosphere Reserve, Tiger/Elephant Reserve, and Wildlife Corridor within 10
km distance from the project site. Dam is at a distance of 2.13 km in NW direction,
Bangerl Nadi flows at distance of 2.5 km in West direction, Chambal River flows at a

distance of 0.6 km in West direction, Khajuri Nala is at 0.5 km in South direction.

6. Project Proponent reported that total water requirement is 6000 m3/day
including fresh water requirement of 5400 m3/day proposed to be met from Chambal
river. Effluent of 610 m3/day quantity is being/will be treated in Effluent Treatment
Plant. The plant is being/will be based on Zero Liquid discharge system. Power
requirement after expansion will be 141 MW including existing 80 MW and will be met
from Outsource & Madhya Pradesh State Electricity Board (MPSEB). Existing unit has 2
Nos. DG sets of 2000 KVA capacity each, having 30 metre stack height as per CPCB
norms used during power failure. Additionally, no DG sets will be required for proposed
expansion project. Existing unit has 2 Hydrogen gas fired boilers of 9 TPH capacity
each. No new boiler will be installed.

7. Project Proponent reported that the Ambient air quality monitoring was carried
out at 8 locations during Winter Season (Dec. , 2OL6 to Feb., 2017) and the baseline
data indicates the ranges of concentrations as: PM10 (63.2 to 90.L pg/m3), PM2.5 (28.2
to 47.4 pg/m3), SO2 (7.3 to 32.9 pglm3), NO2 (12.6 to 30.6 pglm3), respectively. AAQ
modeling study for point source emissions indicates that the maximum incremental GLCs
after the proposed expansion project would be 0.024 pg/m3,0.085 pg/m3,0.10 pglm3,
with respect to PM, Cl2, HCl. The resultant concentration of PM is within the National
Ambient Air Quality Standards (NAAQS).

8. The estimated project cost for expansion of the project is t285 Crores. Total
capital cost earmarked towards environmental pollution control measures is {20 Crores
and the recurring cost (operation and maintenance) will be about {3.4 Crores/annum.
The expenditure towards Corporate Environment Responsibility (CER) for the project
would be ?5 Crores of the project cost as committed by the project proponent. Total
employment will be 1545 persons (Regular: 245 + Contractual: 1300) including 128
persons (Regular: 28 + contractual: 100) after expansion of the project.

9. The project proponent has informed that a case was filed in High court and
transferred to NGT (Case no.77/2077 CZ) regarding pollution being caused in the river
Chambal due to effluents from the industry. As per NGT order, Grasim Industries Ltd.
Chemical Division received MPPCB directions, in compliance of which company has
achieved ZLD in March, 2018. As on date no other case is due against the existing
project.

10. The EAC, constituted under the provision of the EIA Notification, 2006 and
comprising of Experts Members/domain experts in various fields, have examined the
proposal submitted by the Project Proponent in desired form along with EIA/EMp report
prepared and submitted by the Consultant accredited by the eCIT NABET on behaif of
the Project Proponent. The EAC noted that the Project eroponent has given undertaking

6*"sim Industries Ltd. (Chemicat Division) Page 2 of 7

x1



that the data and information given in the application and enclosures are true to the
best of his knowledge and belief and no information has been suppressed in the EIA/EMP
report and public hearing process. If any part of data/information submitted is found to
be false/misleading at any stage, the project will be rejected and Environmental
Clearance given, if any, will be revoked at the risk and cost of the project proponent.

11. The Commlttee noted that the EIA/EMP report is in compliance of the ToR issued
for the project, reflecting the present environmental concerns and the projected scenario
for all the environmental components. Issues raised during the public hearing has been
properly addressed in the EIA/EMP report. The EAC has deliberated the proposal and has
made due diligence in the process as notified under the provisions of the EIA
Notification, 2006, as amended from time to time and accordingly made the
recommendations to the proposal. The Experts Members of the EAC have found the
proposal in order and have recommended for grant of Environmental Clearance (EC).

!2. The proposal was considered by the Expert Appraisal Committee (Industry-2) in
its meeting held on 20-22 Novemberr 2OL9, wherein the project proponent and their
accredited consultant presented the EIA/EMP Report. The Committee found the EIA/EMP
report to be satisfactory, complying with the ToR, and recommended the project for
grant of environmental clearance.

13. The Ministry of Environment, Forest and Climate Change has examined the
proposal in accordance with the Environmental Impact Assessment Notification, 2006
and further amendments there to and hereby accords the environmental clearance
under the provisions thereof to the above mentioned proposal of Vlls Grasim
fndustries Ltd. (Chemical Division) for Expansion of Caustic Chlorine Products
from 2,7O,OOO TPA to 4,5O,O0O TPA of Caustic soda and Value Added
Derivatives along with installation of new Chloromethane Plant (Para 2 of Page
1), located at Birlagram, Nagda, District Ujjain, Madhya Pradesh subject to
compliance of the followings terms and conditions and environmental safeguards
mentioned below:-

A. Soecific Conditions:

(i) This Environmental Clearance (EC) is subject to ordersl iudgment of
Hon'ble Supreme Couft of fndia, Hon'ble High Coutt, Hon'ble NGT and
any other Court of Law, as may be applicable.

(ii) Necessary permission as mandated under the Water (Prevention and Control of
pollution) Act, L974 and the Air (Prevention and Control of Pollution) Act, 1981,

as appliiable from time to time, shall be obtained from the State Pollution

Control Board.

(iii) As already committed by the project proponent, ZLD shall be ensured and no

waste/treated water shall be discharged outside the premises.

(iv) Necessary authorization required under the Hazardous and Other Wastes

(Management and Trans-Boundary Movement) Rules, 2OL6; Solid Waste

Management Rules , 2OL6 shall be obtained and the provislons contained in the

Rules shall be strictly adhered to'

(v) To control source and the fugitive emissions, suitable pollution control devices

shall be installed to meet the prescribed norms and/or the NAAQS. The gaseous

Grasim Industries Ltd. (Chemical Division) Page 3 of 7



emissions shall be dispersed through stack of adequate height as per CPCB/SPCB
guidelines.

(vi) Solvent management, if any, shall be carried out as follows company shall
undertake waste minimization measures as below:-

(a) Reactor shall be connected to chilled brine condenser system.
(b) Reactor and solvent handling pump shall have mechanical seals to prevent

leakages.
(c) The condensers shall be provided wlth sufficient HTA and residence time so as

to achieve more than 98o/o recovery.
(d) Solvents shall be stored in a separate space specified with all safety

measures.
(e) Proper earthing shall be provided in all the electrical equipment wherever

solvent handling is done.
(D Entire plant shall be flame proof. The solvent storage tanks shall be provided

with breather valve to prevent losses.

(vii) Odour shall be prevented at the source and effective odour management scheme
shall be implemented.

(viii) Total fresh water requirement shall not exceed 5400 m3/day proposed to be met
from Chambal River. Prior permission in this regard shall be obtained from the
concerned regulatory authority.

(ix) Rain water harvesting structures shall be provided to reduce dependency of fresh
surface water for industrial purposes. In any case, no ground water shall be used
for the plant.

(x) The storm water from the premises shall be collected and discharged through a
separate conveyance system.

(xi) Hazardous chemicals shall be stored in tanks, tank farms, drums, carboys etc.
Flame arresters shall be provided on tank farm and the solvent transfer through
pumps.

(xii) ETP sludge, process inorganic & evaporation salt shall be disposed through
Captive Secured Landfill.

(xiii) The Company shall strictly comply with the rules and guidelines under
Manufacture, Storage and Import of Hazardous Chemicals (MSiHC) Rules, 19g9
as amended time to time. All transportation of Hazardous Chemicals shall be as
per the Motor Vehicle Act (MVA), 1999.

(xiv) The company shall undertake waste minimization measures as below:-

a. Metering and control of quantities of active ingredients to minimize waste.
b. Reuse of by-products from the process as raw materials or as raw material

substitutes in other processes.
c. Use of automated filling to minimize spillage.
d. Use of Close Feed system into batch reactors.
e. Venting equipment through vapour recovery system.
f. Use of high pressure hoses for equipment clearing to reduce wastewater

generation

<2
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(xv) The green belt of 5-10 m width shall be developed in more than 33olo of the total
project area, mainly along the plant periphery, in downward wind direction, and
along road sides etc. Selection of plant species shall be as per the CPCB
guidelines in consultation with the State Forest Department.

(xvi) As proposed ?5 Crores shall be allocated for CER. The CER funds shall be utilized
for greenbelt development, skill development and check dam construction, as
suggested during public hearing. The CER plan shall be completed within a
period of two years or before commissioning of the project.

(xvii) For the DG sets, emission limits and the stack height shall be in conformity with
the extant regulations and the CPCB guidelines. Acoustic enclosure shall be
provided to DG set for controlling the noise pollution.

(xviii) The unit shall make the arrangement for protection of possible fire hazards
during manufacturing process in material handling. Fire fighting system shall be
as per the norms.

(xix) Storage of raw materials shall be either stored in silos or in covered areas to
prevent dust pollution and other fugitive emissions.

(xx) Continuous online (24x7) monitoring system for stack emissions shall be
installed for measurement of flue gas discharge and the pollutants concentration,
and the data to be transmitted to the CPCB and SPCB server. For ZLD, the unit
shall install web camera with night vision capability and flow meters in the
channel/drain carrying effluent within the premises. For continuous discharge the
unit shall install pH, TSS, BOD, COD and flow meter at the ETP outlet.

(xxi) The energy sources for lighting purposes shall preferably be LED based.

(xxii) Transportation of raw materials/products should be carefully performed using
GPS enabled vehicles.

(xxiii) Occupational health surveillance of the workers shall be done on a regular basis
and records maintained as per the Factories Act. PP shall submit the six monthly
compliance report to the Regional Office of the Ministry.

(xxiv) The project proponent shall conduct 3D modeling for risk management and
mitigation measures as the flammable and hazardous chemicals are being stored
and processed in the Plant. PP shall conduct a study comprise the details of
detectors and its locations and outcome of the study shall be implemented and

the compliance shall be submitted six monthly to the Regional Office of the
Ministry.

(xxv) There shall be adequate space inside the plant premises earmarked for parking

of vehicles for raw materials and finished products, and no parking to be allowed

outside on Public Places.

L4. The project proponent shall strictly comply the sector specific conditions as

mentioned in the Ministry's Office Memorandum No. 22-34/2018-IA.III, dated 9th August,

201g. The said OM is available at the Ministry's website (PARIVESH portal i.e.

www.parivesh.nic.in). The grant of Environmental Clearance is further subject to
.orpiiun.e of generic conditions as mentioned in the Ministry's office Memorandum No.

22-34/2OLB-IA.III, dated 9th August, 2018.
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15. The project proponent shall submit six monthly reports on the status of the
implementation of the stipulated environmental safeguards to the Ministry of
Environment, Forest & Climate Change, its regional office, Central Pollution Control
Board and State Pollution Control Board.

16. The Regional Office of this Ministry shall monitor compliance of the stipulated
conditions. The project authorities should extend full cooperation to the officer(s) of the
Regional Office by furnishing the requisite data / information/monitoring reports.

L7. The Ministry reserves the right to stipulate additional conditions, if found
necessary at subsequent stages and the project proponent shall implement all the said
conditions in a time bound manner. The Ministry may revoke or suspend the
environmental clearance, if implementation of any of the above conditions is not found
satisfactory.

18. Concealing factual data or submission of false/fabricated data
failure to comply with any of the conditions mentioned above
result in withdrawal of this clearance and attract action under
provisions of Environment (Protection) Act, 1986.

and
may
the

19. Any appeal against this environmental clearance shall lie with the National Green
Tribunal, if preferred, within a period of 30 days as prescribed under Section 16 of the
National Green Tribunal Act, 2010.

20. The above conditions will be enforced, inter-alia under the provisions of the Water
(Prevention & Control of Pollution) Act, 1974; Air (Prevention & Control of Pollution) Act,
1981; Environment (Protection) Act, 1986; Hazardous Waste (Management, Handling
and Transboundary Movement) Rules, 2OL6 and the Public Liability Insurance Act, 1991,
read with subsequent amendments therein and also any other orders passed by the
Hon'ble Supreme Court of India/High Court of Madhya Pradesh/Hon'ble NGT and any
other Court of Law relating to the subject matter.

21. This issues with the approval of the competent authority.

( B. Lal)
Scientist'E'/Additional Director

(sr- srr<' ff' ara)
(o#nF'*'z=.*.1.G'tl

qqf.r*q, qa fi warg cRciii q-{rtr

COpy tO: - Min.of ENironment,Fores,r+ruH,:,H*

Govt- of lndia' New Delhi

1. Principal Secretary, Environment, Forest and Climate Change Depaftment, Govt, of
Madhya Pradesh.

2. The Principal Chief Conservator of Forests (PCCF), Satpuda Bhawan, Bhopal, Madhya
Pradesh.

3. The Member Secretary, Central Pollution Control Board, Parivesh Bhawan, CBD-cum-
Office Complex, East Arjun Nagar, Delhi -32.

4. The Chairman, Madhya Pradesh State Pollution Control Board, Paryavaran parisar, E-
5, Arera Colony, Bhopal - 462 016, Madhya pradesh.

5. Monitoring Cell, Ministry of Environment, Forest and Climate Change, Indira
Paryavaran Bhawan, Jor Bagh Road, New Delhi - 3.

6. Member Secretary, Central Ground Water Authority, L8/LL, Jamnagar House, Man Singh Road,
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New Delhi-110011.
7. District Collector, Ujjain, Madhya Pradesh.
B. Guard File/ Record File/ Monitoring File/ Website of MoEF&CC

. R. B. Lal)
Scientist'E'/Additional Director
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Consent Order M.P. Pollution Control Board
E-5, Arera Colony

Paryavaran Parisar, Bhopal - l6 MP
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RED.LARGE

Outward No: I 167 13,26 I 1012022
To.

The Occupier,

M/s. Grasim Industries Ltd.. (Chemical Division).

Survey No.-22l1, Birlagram Nagda, Industrial Area Mehatwas,
Tal : Nagda, Dist : Ujjain (M.P.)- 456331

Product

1 Caustic Soda Lye

CCA-Renewal validity lA/W): 31.o1.2024 coNsENT NO. *** PCB ID: 25471

Consent No:AW-56933

Subject: Grant of Renewal of Consent under section 25 of the Water (Prevention & Control of Pollution) Act,l974 & under
section 2l of the Air (Prevention & Control of Pollution) Act,198l

Ref: Your Consent to Operate Application Receipt No. 1212131 Dt. 27109/2022 and last communication received on
Dt.24t09/2022

With reference to your above application for renewal of consent to operate has been considered under the aforesaid Acts and existing
rules therein. The M. P. Pollution Control Board has agreed to grant consent up to 31/01i2024, subject to the fulfillment of the terms &
conditions, enclosed with this letter and-

SUBJECT TO THE FOLLOWNG CONDITIONS :.

a. Location: Survey No.-22l1, Birlagram Nagda, Industrial Area Mehatwas, Tal : Nagda, Dist : Ujjain (M.P.)- 456331
Latitude : 23.4373, Longitude : 75.4118

b. The capital investment : Rs. 936.14 Cr.

c. Product & Production Capacity:

S.N CCA year

---_]-

3,00,000.0 M.T
2,39,111.0 M.T

7480.0 M.T
2. . Qblqr,nr
3. Hydrogen
4.
5.

6.
I

7.

M.T
87 O M.TI

F

8.

I
1070.0 M.T

43800.0 M.T l

l
I

9. Chloro Sulphonic
_-___t 3 M.T

M.T
27,900.0 M:T

M.T
M.T

Chloride
Acid

!Q.
11.

Chlorinatcd Paralfin
Calcium Chloridc

Wax

13. , DG Set (Electricity Generation) 2X 2000KVA

Note :- (t) For any change in above industry shall obtainfresh consentfrom the board.

Q) fhis consent is being granted without prejudice to the Criminal proceeding pending against the industry in the Court oJ

Law. This consent inno way be taken as measures of proof that the industty has notviolated any pollution control laws

at any time in the past. Hence, whatsoever may be decision of the Hon'ble Court shall be binding to the industr'1' and this

Board.
(3) fte hydrochloric acicl generated from ait' pollution control arrangement shall be treated as hazordous waste and same

.shall be handled oni n"nurporied as pe, category 33.1 of the Hazardou.s artd Other Wastes (Management &

Tra,sbounduty Movement) iules,20l6-and need to obtain pennissiott turder Rule 9 even used or treated within the

Plant.

Il'..';',',fy,:i;ii::ffi?:::#;i,'.'#l/3:i:,ffi:m;:,i:.':J:il:ii,'i:T fx;il:i:ffilhiirh{iilt88tiffi#Blffigffi#P#
the right to amend./cancel / revoke the above condition in p11t 9{ whole as and when required. ..,{r* t tn:t/7 7

n- 1+i,11*i"ri, :lffiil5ffi;rli:i
" , ,: " ' rnder llater Act tr,l6nra, Mdmb#Secretary
.)xi*b ,s*tu.i*$* - tnder Air Act oililai\oi[fu-oi,:.ii,li pv ACHYUT ANAND MISHRA

(organic6#Wggflfiffi;;labnan rrom uili"ti'S;v;) --- Member Secretarv

TPAV # 6B9SD8F9F6

Paget I I 7
This Cerlificale genetuted.lioil xgn,frp nic'in are valid and does nol require physical signatures' the certificate can be validated online./ion xgn-mP.nic.in 6in8 "TPAV" Nunber'

91
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CONDITIONS PDRTAINING TO WATDR IPREWNTION & CONTROL OF POIiI;UTIOtrt) ACT tg74 :-
I' The daily quantity of trade effluent of the unit shall not.exceed 433.0 Kl/day, and the daily quantity of sewage of the unit
shall not exceed 60.0 Kl/day.
2. Trade Effluent Treatment:-
The applicant shall operate comprehensive effluent treatment system including ETP, RO MEE & Dryer to remain Zero
Liquid Discharge (ZLD) and in case of accidental discharge the waste shall be treated properly to achieve following
standards

Suspended Solids

BODo Days 27 oC

COD

Oil and grease

Between

Not exceed

Not exceed

Not exceed

Not exceed

5.5 - 9.0

100 mg/I.

30 mgll.

250 mgn.

l0 mg/|.

Not exceed

Not exceed

2l0O mgll.

1000 mg/I.

TDS

.0

For other parameters general stondards of discharge as notifted under EP Act 1986 noffied by MPPCB from
time to time shall be applicable

3. Sewage Treatment :-
The applicant shall provide comprehensive sewage treatment system and maintain the same properly to achieve following
standards-

4. The effluent shall be treated up to prescribed Standards and reuse in the process, for cooling and for green belt
devolvement/gardening within premises. Hence zero discharge condition shall be practiced. In no case treated effluent
shall be discharged outside of industry/unit premises.

5. Water meter preferably electromagnetic/ultrasonic type with digital tlow recording facitities shall be installed separately
for category wise consumption of water for Industrial cooling/boiler feed, process & domestic purposes and data shall be

submitted online through XGN monthly patrak/statements. The industry/unit shall also monitor the treated wastewater flow
and the same online

Water I 5 10.0

pH

Suspended Solids

BODa Days 27 
oC

COD

Oil and grease

Fecal Coliform

Domestic

Between

Not exceed

Not exceed

Not exceed

Not exceed

Not exceed

6.5 -9.0
I00 mg/I.

30 mg/I.

250 m!1.

l0 mg/I.

1000

93.0
l

-.1
Process 1690.0 88.0 Body

6. Any change in production capacity, process, r'aw material used etc. and for any enhancement of the above prior
permission of the Board shall be obtained. All authorized discharges shall be consistent with terms and conditions of this
consent. Facility expansions, production increases or process modifrcations which result new or increased discharges of
pollutants must be reported by submission of a fresh consent application for prior permission of the Board.

7. AII treatment/control facilities/systems installed or used by the applicant shall be regularly maintained in good working
order and operate effectively/efficiently to achieve compliance ofthe terms and conditions ofthis consent

8. The specific effluent limitations and pollution control systems applicable to the discharge permitted herein are set forth as

above conditions.

9. Compilation of Monitoring data-
i. Samples and measurements taken to meet the monitoring requirements specified above shall be representative of the

volume and nature of monitored discharge.
ii. Following promulgation of guidelines establishing test procedures for the analysis of pollutants, all sampling and

analytical methods used to meet the monitoring requirements specified above shall conform to such guidelines unless

otherwise specified sampling and analytical methods shall conform to the latest edition of the Indian Standard specifications

and where it is not specified the guidelines as pecg?BCild\0etrld.S&flle examination of Water and Waste latest edition of

345.0

3!,\

I

Sr Water Code (Qty in KLD) Source

I
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the American Public Health Association, New York U.S.A. shall be used.
iii. The applicant shall take samples and measurement to meet the monthly requirements specified above and report online
through XGN the same to the Board.

10. Recording of Monitoring Activities & Results-
i. The applicant shall make and maintain online records of all information resulting from monitoring activities by this
Consent.
ii. The applicant shall record for each measurement of samples taken pursuant to the requirements of this Consent as
follows:

(i) The date, exact place and time of sampling
(ii) The dates on which analysis were performed
(iii)Who performed the analysis?
(iv)The analyical techniques or methods used and
(v)The result ofall required analysis

iii. Ifthe applicant monitors any Pollutant more frequently as is by this Consent he shell include the results ofsuch
monitoring in the calculation and reporting of values required in the discharge monitoring reports which may be prescribed
by the Board. Such increased frequency shall be indicated on the Discharge Monitoring Report Form.
iv. The applicant shall retain for a minimum of 3 years all records of monitoring activities including all records of
Calibration and maintenance of instrumentation and original strip chart regarding continuous monitoring instrumentation.
The period ofretention shall be extended during the course ofany unresolved litigation regarding the discharge of
pollutants by the applicant or when requested by Central or State Board or the court.

11. Reporfing of Monitoring Results:-
Monitoring Information required by this Consent shall be summarized and reported by submitting a Discharge Monitoring
report on line to the Board.

12. Limitation of discharge of oil Hazardous Substance in harmful quantities:-
The applicant shall not discharge oil or other hazardous substances in quantities defined as harmful in relevant rcgulations
into natural water course. Nothing in this Consent shall be deemed to preclude the institution of any legal action nor relive
the applicant from any responsibilities, liabilities, or penalties to which the applicant is or may be subject to clauses.

13. Limitation of visible floating solids and foam:
During the period beginning date of issuance the applicant shall not discharge floating solids or visible foam.

14. Disposal of Collected Solid waste/sludge-
All hazardous waste/sludge shall be disposed of as per the Authorization issued under Hazardous & other waste (M&TM)
Rules 2016. And/other Solids Sludges, dirt, silt or other pollutant separated from or resulting from treatment shall be
disposed of in such a manner as to prevent any pollutant from such materials from entering any such water Any live fish,
Shall fish or other animal collected or trapped as a result of intake water screening or treatment may be refurned to eaters
body habitat.

15. Provision for Electric Power Failure-
The applicant shall assure to the consent issuing authority that the applicant has installed or provided for an alternative
electric power source sufficient to operate all facilities utilized by the applicant to maintain cornpliance with the terrns and
conditions of the Consent.

16. Prohibition of By pass system of treatment facilities-
The diversion or by-pass of any discharge from facilities utilized by the applicant to maintain compliance with the terms
and conditions ofthis Consent in prohibited except:
i. where unavoidable to prevent loss oflife or severe property damage, or
ii. Where excessive storm drainage or run otTwould damage any facilities necessary for compliance with the temrs and
conditions of this Consent. The applicant shall immediately notify the consent issuing authorities in writing of each such
diversion or by-pass in accordance with the procedure specified above for reporting non-compliance.

17. Industry management shall submit the information online through XGN in reference to compliance of consent
conditions.

Addltional W ater condition: -

1. The industry shall take all the effluent through closed conduit to effluent treatment plant and ZLD system and maintain
ZLD.

2. Domestic sewage shall be treated in STP up to the prescribed standards and shall be recycled/reused within the plant in
process, cooling, gardening etc to remain ZLD unit.

3. The industry shall operate and maintain wGurroftf NorAill666lllach unit and inlet of ETP to ensure complete collection of

3,
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wastewater for treatment.
4. The industry shall operate and maintain CEQMS at inlet of ETP & MEE to monitor TDS, Flow, Chlorides, pH, COD etc

and display the same in public domain though web based realtime display Board.
5. The industry shall comply with the industry specific standards notified by the MoEF&CC.

CONDITIONS PERTAIMNG TO AIR (PREVE,NTION & CONTROL OF POI-LUTIOM ACT 7981 :-
l. The applicant shall provide comprehensive air pollution control system consisting ofcontrol equipments as per the
proposal submitted to the Board with reference to generation of emission and same shall be operated & maintained
continuously so as to achieve the level ofpollutants to the following standards:-

Caustic Unit-II

Stable
bleaching
Powder (De-

dusting
uniQ

real- time
monitoring

ESC,

for CTO

Mist-35

per

2. Ambient air quality at the boundary of the industry/unit premises shall be monitored and reported to the Board regularly
on quarterly basis: The Ambient air quality norns are prescribed in MoEF gazette notification no. GSR/826(E), dated:

16lllt09. Some of the parameters are as follows:
a. Particulate Matter (less than l0 micron) - 100 pglm'(PMIO pglnf 24 hrs. basis)
b. Particulate Matter (less than 2.5 micron) - 60 pglm3 (PM2.5 1tg/tr 2a hrs. basis)
c. Sulphur Dioxide [SO2] (24 hrs. Basis) - 80 pglm3

d. Nitrogen Oxides [NOx] (2a hrs. Basis) - 80 pglm3

e. Carbon Monoxide [CO] (8 hrs. Basis) - 2000 pglrf

3. The industry shall take adequate measures for control ofnoise level generated from industrial activities within the

premises less than 75 dB(A) during day time and 70 dB(A) during night time.

4. The industry/unit shall make the necessary arrangements for control of the fugitive emission from any source of
emission/section/activities.

5. All other fugitive emission sources such as leakages, seepages, spillages etc shall be ensured to be plugged or sealed or

made airtight to avoid the public nuisance.

6. The industry/ unit shall enspre all necessary arrangements for control ofodour nuisance from the industrial activities or

process within premises

7. All the internal roads shall be made pucca to control the fugitive emissions of particulate matter generated due to

transportation and intemal movements. Good houseke:Pn,,K;ltii$:8651, O. adopted to avoid leakages, seepases, spillages

to be installed
connected to

on orbefore

5.5 mr/Hr Alkali Scrubber, Chlorine-15 u'-

2m'lHr 34 Water Scrubber, HCI mist-35 ru'Caustic unit-l
2 m'lllr 34 Water Scrubbeq HCI mist-35
0.5m'/Hr 34 Alkali Scrubber, Chlorine- l5
I mr/Hr 34 Water Scrubber, HCI mist-35
I m'/Hr 34 Water Scrubber, HCI mist-35

2 m)lhr 30
Bag Filter, Cyclone
,Dust Collector,
Gravity Settling
Chamber, Hood
Cover,

PM-50, C12-15

2 m3/hr 30
Bag Filter, Cyclone,Dust
Collector, Gravity
SeftlingChamber,
Hood Cover.

PM-50, Cl2-15

PAC Liquid 3.5 mr/trr 34 Water Scrubber HCI Mist-35

PAC Dryer-l 6 m'/hr 34 Water Scrubber HCI Mist-35

PAC Dryer-II 5.5 m-/hr 34 HCI Mist-35

30

Water Scrubber

H25Oa scrubber sor-501.5 mr/hr
L5 m'/hr 30 Water Scrubber, HCI Mist-35,PM-50

Chloro sulphonic
Acid

Water Scrubber HCI Mist-35
CPW Plant 5 ml/hr 34

Alkati Scrubber cl2 -15

5 mr/hr 34 Water Scrubber
Calcium Chloride
Plant

2 x 2000 KVA 30 Diesel Acoustic enclosure,
Muffler,

D.G. Sets

4

Pzge: 4 I 7

4ja

Name of section Capacity Stack
height (mtrs)

Fuel Control equipnrent to
be

installed

(mg/NN{') CEMS

32



Consent Order M.P. Pollution Control Board
E-5, Arera Colony

Paryavaran Parisar, Bhopal - l6 MP
Tele : 0755-2466 I 9 I , F ax-07 55-24637 42

etc

8. Industry shall take effective steps for extensive tree plantation preferably ofthe local tree species within or around the
industry/unit premises for general improvement of environmental conditions and as stated in below. (Minimum number of
plants to be planted by the unit:-59200 )

Ad.ditional Air cond.ition: -

l. Online real-time emission monitoring systems shall be installed, operated and maintained at all emission points and shall
remain connected to MPPCB, ESC, Bhopal all the time. For any break down, immediate intimation shall be sent.

2. The industry shall install adequate numbers of the HCI mist & Chlorine detection censors within the plant premises and the
same shall be connected to the public display system .

3. The industry shall submit the sources emission monitoring report to the Board regularly on monthly basis to ensure the
emission within norms and effective performance of the scrubbers.

GENERAL CONDITIONS:

l. The non hazardous solid waste arresting in the industry/unit/unit premises sweeping, etc. be disposed off scientifically so as

not to cause any nuisance/pollution. The applicant shall take necessary permission from civic authorities for disposal to dumping
site. Ifrequired.

Non Hazardous Solid wastes:-

Type ofwaste Quantity Disposal

STP Sludge 4.167 MT Composting and used as nranure or land
fill after composting

Food Waste 0.833 MT

Class Waste 0.167 MT

The materials to be sold to the
authorized and consented actual users
and the intimation of each dispatch shall
be.given to the Board

PVC Frills Cmling Tower 0.167 MT

Paper wastes, Waste Carton, Discarded Poster, Carpet 0.833 MT

Wooden Waste 8.330 MT

General Trash/Refuse, Gardening Waste 8.330 MT

Metal Scrap, Valve & Pipe, Copper & Aluminium Cables 83.330 MT

Discarded Equipment/rnachinery 8.330 MT

Construction and Demolition Waste 83.330 MT As per Construction and demolition
Rules 2016, disposal shall bc ensured

Other Sludge (Drain & Pit) 25.00 MT

CaC12 291 .670 MT It shall be given to the actual users

2. The applicant shall allow the staff of Madhya Pradesh'Pollution Control Board and/or their authorized representative,
upon the representation of credentials:

a. To inspect raw material stock, manufacturing processes, reactors, premises etc to perform the functions of the

Board.
b. To enter upon the applicant's premises where an effluent source is located or in which any records are required to

be kept under the terms and conditions ofthis Consent.

c. To have access at reasonable times to any records required to be kept under the terms and conditions ofthis
Consent,

d. To inspect at reasonable times any monitoring equipment or monitoring method required in this Consent: or,
e. To sample at reasonable times any discharge or pollutants.

3. This consent is transferable in nature, in case of any change in ownership / management, the new owner / partner /
directors / proprietor shall immediately apply for the consent with new requisite information.

4. The issuance ofthis Consent does not convey any property rights in either real or personal property or any exclusive

privileges, nor does it authorise any invasion ofpersonal rights, nor any infringement ofCentral, State or local laws or

regulations.
Consent No:A\Y-56933
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5. Industry shall install separate electric metering arrangement for running of pollution control devices and this arrangement
shall be made in such fashion that any non functioning of pollution control devices shall immediately stop elechic supply to
the production and shall remain tripped till such time unless the pollution control device/devices are made functional. The
record of electricity consumption for running of pollution control equipment shall be maintained and submitted to the Board
every month

6. This consent is granted in respect of Water pollution control Act 1974 or Air Pollution Control act, I 981 only and does
not relate to any other Department/Agencies. License required from other Department/Agencies have to be obtained by the
unit separately and have to comply separately as per there Act / Rules.

7 . Balance consent fee, if any shall be recoverable by the Board even at a later date.

8. The applicant shall submit such information, forms and fees as required by the board not letter than 180 day prior to the
date ofexpiration ofthis consent.

9. The industry/unit shall establish a separate environmental cell, headed by senior officer ofthe unit for reporting the
environmental compliances. The industry/ Unit shall submit environmental statement for the previous year ending 3l st
March on or before 30th September every year to the Board.

10. Industry shall obtain membership of Emergency Response Center of the Board if needed.

I l. Knowingly making any false statement for obtaining consent or compliance of consent conditions shall result in the
imposition of criminal penalties as provided under the section 42(g) of the Water Act or section 38 (g) of the Air Act.

12. After notice and opportunity for the hearing, this consent may be modified, suspended or revoked by the Board in whole
or in part during its term for cause including, but not limited to, thc following :

(a) Violation of any terms and conditions of this Consent.
(b) Obtaining this Consent by misrepresentation of failure to disclose fully all relevant facts.
(c) A change in any condition that requires temporary or permanent reduction or elimination ofthe authorized discharge.

13. On violation of any of the above-mentioned conditions the consent granted will automatically be taken as canceled and
necessary action will be initiated against the industry.

Add.itio no,l c o ndit io n : -

l. The Industry shall operate & maintain Outdoor HD Industrial grade IP (lntemet Protocol) Cameras with pan-Tilt
Zoom (PTZ) feature, minimum focal length 20X with night vision facility and temper proof mechanism at suitable
location to display all emission sources and effluent discharge point and connect the same with Environment
Surveillance Centre, MP Pollution control board Bhopal for remote surveillance.

2. The industry shall inventorise the solid waste generation from the unit and submit the details within one month to the

board and update same within 06 months for actual quantities.

3. The industry shall obtain the public liability insurance under Public Liability Act l99l and shall maintain valid copy
of the same.

4. The indushy shall maintain valid Onsite Emergency Plan/ Disaster Management Plan duly approved by Department
of Industrial Health & Safety.

5. The industry shall obtain membership of Emergency Response Center, MPPCB, Bhopal.

6. The industry shall comply with the all conditions of CREP Charter conditions, EC stipulations issued vide F No.
I 101 l/l l9l20l5- IA-I(I) dated 0710112020 and standards notified by Ministry of Environment, Forests and Climate
Change. Gol, Dehli under EPA 1986.

7. The industry shall not be permitted to store the hazardous wastes more than 90 days as prescribed in HOWM Rules.

2016 and firm arrangements shall be made with the end users and copy of MoUs shall be submitted within 03 months
to the Board.

8. Based on hazard identification and risk analysis, risk mitigation measures, industry shall ensure all possible efforts

with coordinations local bodies to reduce risk and enhance safety at the plant and its surroundings.

9. The industry shall maintain the ma66rfli&fllt!8g,,{W..S6bfJ.duct and submit the same to the Board annually

3b



Consent Order M.P. Pollution Control Board
E-5, Arera Colony

Paryavaran Parisar, Bhopal - 16 MP
Tele : 0755-2 466191, F ax-07 55-24637 42

10. Information of each Mock drill shall be given to local body, local administration & MPPCB RO, Ujjain atleast 07
days in advance.

I 1. The fire safety arrangements shall be maintained properly and tested during each mock drill.

Renewal ofConsent as required under the lYater (Prevention & Control ofPollution) Act, 1974 & The Air (Prevention &
Control of Pollation) Act, 1981 is granted to your industry subject to fulfillment of all the conditions mentioned above.

Forfurther renewal purpose yoa shall have to make an application to this Board through XGN at lesst Six months before
the date of expiry of this consent The applictnt without valid consent (for operation) .of the Board shall not bring in to
use any outlet for the discharge of elfluent and gaseous emission.

For and on behalfof
M.P. Pollution Control Board

By the order of Chairman, MPPCB

,rt'r,l*?

(Organic Authentication on AADHAR from UIDAI Server)
TPAV # 6B9SD8F9F6

ACHYUT ANAND MISHRA
Member Secretary

Consent No:AW-56933

I
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MADHYA PRADESH POLLUITON CONTROL BOARD
Parvawaran Parisar, E-5, Arera Colony, Bhopal - 462 016 (M.P.)

Phone : (0755) 24661911 24664428 Fax : (0755) 24663742 E-mail : it_mppcb@rediffmail.com

o 856 /Ho/MppcB/cpcB-Dirt2olo Bhopal. dt. 13/OS tzozo

SPEED POST
The Occupier,
M/s. Grasim Industries Ltd.,
Chemical Division,
Survey' No.-22i I, Cify : Birlagram Nagda,
Tehsil: Nagda, Dist: Ujjain, (M.P,)

Sub: Direction under 33-A of Water (Prevention and Control of Pollution) Act 197;l -reg.
Ref: CPCB Directions to MPPCB vide letter B-290l6l04l06llPc-llFebruary 19,2020

WHEREAS, you are operating an industrv M/s, Grasim lndustries Ltd., (Chemical Division)
at Survey No.2211, City:Birlagram Nagda, Tehsil :Nagda, Dist:Ujjain. (M.P.) against the
provisions of Water (Prevention and Control of Pollution) Act. 1974 : and

WHEREAS. M.P, Pollution Control Board has granted conditional consent uls25126 of Water
(l)revention and Clontrol of Pollution) Act. 1974 and under section 21 of Air (Prevention and Control
of Pollution) Act I 981 : and

WHEREAS. CPCB has received a ref'erence fionr Hon'ble Mernber of Parliament (Lok Sabha)
LJljain. Madhya Pradesh dated December 30.2019 regarding water pollution in the river Chambal
caused by industries located in Nagda region. Madhya Pradesh; and

WHEREAS. the Charnbal river stretch tiorn Nagda to Rampura has been identitied by Central
Pollution Control Board as polluted river stretclr and Madhya Pradesh Pollution Control Boarcl

tlvlPPCB) has prepared an action plan fbr rejuvenation of river Chanrbal in compliance of the Hon'ble
NGT order dated 20.09.201 8 in the matter of O.A. 67312018; and

WHEREAS, a team of officers from CPCB Head oftlce Delhi and Regional office Bhopal
along 

"vith 
a representative nominated by Hon'ble M.P. inspected the area during January 07.08.2010

to investigate the matter and observed the fbllowing :

a. -l'he pH values found 5.9 & 5.5 at 02 locations of river Chanrbal i.e. 200m downstream afier
conlluence of industrial domestic & 3.5 km downstream of river Chanrbal near Parmarkhedi
village respectively. which indicate water is not fit for irrigation as per designated best use Water
Quality Criteria.

b. High Level of Mercury in the range of 0.0025 mgll 0.0364 mgll (more than 0.001 mg/l) found in
06 water samples, Lead in the range of 0.015 mg/I. 0.375 mg/l (more than 0.01 *g) fbund in
Twater samples & Aluminr"rm in the range of 0.04 mg/l - 2.565 mg/l (more than 0.03 mg/l) found
in l0 water samples collected fiom river Chambal. dug well(s) and hand pump(s) and which
indicates water is not llt fbr drinking purpose as per BIS- 1 0500 2012.

c. High level of Mercury in the range of 0.004 mg/l 0.0364 mg/l (more than 0.001 mg/l) found in 03
water samples, Lead 0.025 nrg/l (more than 0.0lmg/l) fbund in 03 water samples. & Alunrinium
in the range of 0.06 mg/l * 0.735 mg/l (more than 0,03 mg/l) found in 6 water samples collected
and which indicates contamination with old secured land fill (SLF) containing mercury bearing
brine sludge.

d. Mis. Grasim lndustries Ltd.. (Chemical Division) has installed peizometers in North & South
direction of industry to assess any leakage from new SLF site and it w,as observed that river
Chambal is flowing in West direction of industry.

e. A study was conducted by CSIR-NEERI. Hyderabad on "Assessment of groundwater quality in
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#\lz MADHYA PRADESH POLLUITON GONTROL BOARD
Parvawaran Parisar. E-5. Arera Colonv. Bhopal . {62 015 (M.8.}

Phone : (0755) 2466191 124664428 Fax : (0755) 24663742 E-mail : it-mppcb@rediffmail.com

and around lryl/s. Grasim Industries Limited, (Chemical Division), Nagda in May 2018, which
mentioned that lead concentration in the ground water samples rnanT- time higher than the

desirable limits (0.01 mg/l) under BIS 10500:2012 at buffer zone of 5 km surrounding the

industry.
f. N4/s. Grasim lndustries Ltd., (Chemical Division) and iWs. laxness India Pvt. Ltd., have achieved

zero liquid discharge (ZLD).
g. High values of Sulphate i.e. 3161 mg/l was found in river Chambal water sample at downstream- ofihe IWs. Grasini Industries Ltd., (staple Fiber Division) which due to discharge of industrial

effluent after treatment to the industriaf drain joining to river Chambal. IWs. Grasim Industries
Ltd., (SFD) Nagda has submitted action plan to fulfill zero liquid discharge (ZLD) conditions till
January 2021 &. deposited bank guarantee of Rs. 15 crore to MPPCB, Bhopal on 30.11.2019.
Currently, iqdustry is restricted by MPPCB to discharge up to 12500 KLD'

h. The Municipal council of Nagda has prepared DPR of Rs. 61.40 Crore for the sewerage line &
treatment of domestic waste water generated from Nagda Town. The project is pending for
sanctioning & tendering in M.P. Urban Development Company Bhopal (MPUDC).

i. The water Resources Department, Ujjain informed that Barrage-Cum-diversion scheme of Rs.
64.14 Cr. is proposed at Ninawada Kheda (about 7 km downstream of Nagda town) and will be

used for dilution purpose of polluted water coming from Nagda town.
j. The Public Health Engineering Department (PHED) & the M.P. Jal Nigam Maryadith Periyogna

ahs prepared scheme of Rs. 29.29 Crore to supply potable water coming from Nagda town.
k. The Regional office, MPPCB has prepared & submitted a study project named "Study of

Underground water quality in adjacent villages of River Chambal from village Pipoloda (Dist
Ujjain) to village. Tal (Dist. Ratlam of Rs. 1.14 Crore for sanctioning from MPPCB, Bhopal Head
Office.

WHEREAS, water quality of the surrounding area including river Chambal has been
deteriorated due to the discharge of industrial effluent as well as domestic effluent; and

WHEREAS, in view of the above, CPCB in exercising the powers conferred to them under
Section 18(1) (b) of the Water (Prevention & Control) of Pollution Act,7974, has issued mandatory
directions to Madhya Pradesh Pollution Control Board (MPPCB) to issue necessary directions u/s 33
A of the Water Act, 1974 to the industries of Nagda i.e. IWs. Grasim Industries Ltd., (Chemical
Division) (ii). IWs. Grasim Industries Ltd., (SFD) (iii) Lanxess India Pvt. Ltd., and also to the local
bodies of Madhya Pradesh for compliance.

In light of ttre above facts and mandatory directions of CPCB, now therefore in exercise of the
power corlferred upon under section 33 A of the Water @revention and Control of Pollution) Act
l974,you are hereby directed as follows :-

(i) Industry shall establish peizometers in proper direction of river Chambal to detect the

$oundwater contamination. The unit shall carry out a detailed leak detection study around
the old SLF w.r.t. damage liners of old SLF leakages to be repaired immediately for
prevention of further contamination of ground water.
lndustry shall include their by-product acids in hazardous waste authorization immediately.
Industry shall maintain the installed PTZ camera and online flow meter at ETP area and
remain connected with MPPCB server without failure.
Industry in consultation with the Public Health Engineering Department, Nagda shall ensure
supply drinking water immediately in affected villages along the bank of Chambal River &
help PHED to identify and seal the water source where increased concentration of Lead (Pb)

Page 2 of3
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MADHYA PRADESH POLLUITON CONTROL BOARD

Parvawaran Parisar. E-5. Arera Colonv, Bhopal - 462 016 (M.P.)

Phone: (0755) 24661911 24664428 Fax: (0755) 24663742 E-mail :it-mppcb@rediffmail.com

'uvas found in CSIR-NEERI (2018) report.

The hazardous waste generated froni the industry shall be transported only through GPS
enable transport vehicles and MPPCB shall keep a vigil on the same.

Industry shall keep complete track record of acid and wastes generated in the unit and shall
submit on monthly basis to Local administration to ensure vigil on illegal discharge of
acid/industrial waste in river Chambal in closed co-ordination with Emergency Response
Centre, MPPCB, Bhopal and Sub-regional office of MPPCB. Nagda.

lndustry shall sr,rbmit plan of remediation measures of ground water contamination in Nagda
& adjacent villages immediately.
A detailed health study forNagda region to be carried oLrt in light of synergistic health etfects
of pollutant like Cl:. HCI etc. by engaging any reputed government institute working in the
field of Research in Environmerltal Health in consultation with MPPCB and Regional
Director. Health services within 6 months.

( r,)

(r'i)

(vii)

(viii)

You are hereby directed to submit an action plan for the compliance of above directions within
a period of l5 days from tl're date of issue of these directions failing which the interlia action shall be

initiated against the industry and all responsible occupiers under section 4 I of the Water (Prevention &
Control of Pollution) Act. 1974.

For and on behalfof
M.P. Pollution Control Board.

(R.S. Kori)

Copy to: {" {Member 
Secretary

Endt. No. 85? /HO/MPPCB/CPCB-D irl202O Bhopal. dt. J3/O5- t2020
l. Shri Dilip Gaur, Managing Director, M/s. Grasim Industries Limited, Aditya Birla Centre, S.

K. Ahire Marg, Worly Mumbai(lndia)-400030 for compliance.
2. Shri Shushil Agarwal, Director, M/s. Grasim Industries Limited, Aditya Birla Centre, S. K.

Ahire Marg, Worly Mumbai (lndia)-400030 for compliance.
3. The Collector, Ujjain fbr information and necessary action please.
4. Sub-Divisional Magistrate, Nagda, District Ujjain for information and necessary action please.

5. The Executive Engineer, Public Health Engineering Department. Ujjain for information and
necessary action please.

6. The Regional officer, Regional Office, M.P. Pul.lution Control Board, Ujjain, tbr information
necessary action please.

7. Incharge. Legal Section, M.P. Pollution Control Board" Bhopal, for information please.

\

\D,
(R.S. Kori)

Member Secretary

dr'o'
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To,

Member Secretory
MP, Pollution Control 8oard,
Paryavaran Parisar, E-5, Area Colony,
Bhopal-462016

Date: 27.05.2020

Dear Sir,

Subject: Direction issued bil/ MPPCB under 33-A of Water (Prevention and Control of Pollution) Act 1974

regarding reference CPCB direction to MPPCB vide lener V290l6l0/,/6fiPC4lFebruary 19,2020

l'l'rrs is lt.'trl.nce to your lctter No. E56IHOIMpPCB/CPCB-DI|2A2A, Bhopal dated 13th May 2020, we
wouid lik* to respecl,fully subrnit pointwrse action plan as under;

Direction
stry shall establish Piezometers in proper Unit has contacted Central Crorrnd Water

dircction of river Chambal to detect the

6roundwater contamination.

No. GRCD/699 dated i4 C3.20211 ...rder copy

to MPPCB, tlhopal and waitirrg for the
response from their end. We also requesting
MPPCB to advise us on the samc accordingly

so that the same can be execute on priority
(Copy of the letter is attached as Annexure:1)

Authority, Bhopal for inspection of existing 
I

locations of Piezometers and cstablish the I

rrght direction. Also for installatron of new 
,

Piezometers around the secured tand fill site rf I

required. The request submittc<J vide letter I

-l'her 
unir shall carry out a delailed teak detection

study around the old SLF w.r.t. damage liners of old
Stl' lcakages to be repaired immediately for
prevention of further contamination of ground

water
Unrt also in contact wrth lll t)elhr & 1ll Kanpur

through mail to Mr. Manoj Duti; and Mr
Mukesh Sharma respectively for above study
Response awaited.

Tne acids manufactured by Unit are Co -
Product and by product, Acids produces under
controlled and well establishco graphite

absorption system having superior quality and

used in all processes. The dotails of
manufacturing process are cnclosed aS

Annexure 3 for reference. [Jern the by

6ra*m ln&ntfl*s L,mlted

Clnmk, Diviskln
8rlagriln - 456 331. Nag<h (M-PJ IMX letei r9I 7366 2467@66 Fax : rgt R66 22t6fl6, Zt(;td7

E+nait: gasimrJrem@adityat*tnron webrite: *lwadityabirtxfremkats.com clN: Ll7l24Mplg47Rco004lo

Begd'offre : P.Q, B|Jagrarn. Nagda: {i6"f,311Mf,J

To carried out the leak detectior: study for

liners of old Sl-F. Site has contacrcd NEERI,

Nagpur and received proposal, t:nclosed as

Annexure 2 for reference.

2. lnciustry shall include therr by-product acids in
hazardous waste authorization immediately.

Page | 1
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3. lndustry shall rnaintoin the installed PTZ camcra and

online flow meter at tTP area and remain

connectod wifh MPI'CB server without failure.

4. lndustry in consultation with the Public Health

llngineerin6 Department, Nagda shall ensure supply

drinkinB, water immediately in affected villages

along thc trank of Chambal River & help PIjED to
identify and seal the water source where increased

concentration of Learj {Pb) was found in CSlR.llEERl

(2018) rcport

The harardous waste generated from the industry

shatl be transported only through GPS enable

transport vehicles and MPPC0 shall keep a vigil on

the same.

6. lndustry shatl keep complete track record of acid

and wastes generated in the unit and shall submit

on monthly basis to Local adminlstration to cnsurf
vigil on rllegal discharg,e of acid/industrial waste in

product and Co - Product thesc acids not

covered under the Hazardous waste Rules

2016.

ln reference to the CPCB guidclines for
identification of material as Waste or by

Product as per hazardous Waste ltule 2016,

we are planning for the comprehensive
analysis for characterization of these Acidl
from MoEF approved laboratory, share the
report with MPPCIJ once thc sample get

analysed.

Site has already installed PIZ Camcra as well
as flow meter as per guidelines and realtime
connectivity well established with MPPCB &

CPCB server. The repsrt of online connectivity

enclosed as Annexure 4 lor referoncc.

Lead is not used in any of our manufacturing
process of either as raw materialor as catalyst

or in any other processes.

However, Grasim lndustries Limitcd our Eroup
Unit atready installed drinking watcr RO plant

in Parmarkhedi village and we arc providing

drinking water in Pardi villagc through
pipeline. For further action Unit will discuss

with Public Health Engineering l)cpartment,
Nagda.

GIL ts transpontng the hazardous waste to
Common TSDF MlS Ramky Waste

Management, Pithampur through GPS

enabled vehicles and Monthly Report is being

submitted regularly to MPPCB along with
Manifest details (Copy of March 7020 report
enclosed as Annexure 5).

Presently Unit transporting all Chemicals
produced through GPS enabled vchicles only.

Unit from last several year preparing details

monthly report for acid and waste p,0neration,

dispatch to various custorner with rJc.tails and

disposal, submit the same to MPI)CB. From

q

Grxrm lndrstrres Lirnited

ClsnicalDMriqt
Stlagran. {56 33I.t{agda(M.p.}INOA Tg{€: +9t 7366 2&Zee Fa<:+9t 71662rt6176, 2&767

E<nail: grasincfiern@adttyabirla.cafl website: www-adlh&&ladrgntds.corn clN: Llnz4tvf'lg4TpLcooo4o

Regd. Qfiice;_Po.Biwefr.l{agda- 4s6 33t (M.e)
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GRASIM
river Chambal in closed co-ordination with

Emcrg,ency Rcsponse Centre, MPPCB, Bhopal and

Sui: regional office of MPPCT], Nagda.

7. lndustry shall submit plan of remediation measures

of ground water contamination in Nagda & adjacent
villages immediately

8. A dct;:ilcrj health study for Nagda region to be

carncc orl in light r:f synergistic health ef{ects of
pollu13n1 ilke Cl:, t1cl etc. by engaging any reputed
govcrnnr{}nt institute working in the ticld of
liescarr:n in Invironmental l-lealth in consultation
witir ili),){-l} ar:d ltcgiona! )irsctor, Healt.h services
within 6 rnclnths

May 2020 the same report willsubmit to Local

Administration, Nagda as per directicln,

Unit have already contracted with CSIR -NEERI

for comprehensive and detailed assessment

of ground water quality with the consultation
of MPPCB (Work order is cnclosed as

Annexure 6) for 5 years. Report of year 2018

already with MPPCB, whlle rcpori of year

2019 awaited and will receive very soon as per

NEERI. Based on NEERI recommendation Unit
will prepare the remediation plan to improve
the ground water quality.

Being a Corporate Citizen Unit is rcquesting
your good self to advise us for eaga8ing the
reputed government institute working in the
field of Research in Environmental l"1ealth. ln

the meantime Unit will also contact with
Regionai Director Health Services to complete
the stu within time framc.

We assure our oest co-operation and commit to adopt best operational practices for the protccrion of
environment.

Tiank yr:u

K,'
Unit Head

Grasim Chemical Division
Eirlagram, Nagda

CCTO: [1] R O, MP Pollution Control Board, Ujjain

[2] Coltector office Ujjain: for Kind lnformation Please

[3] SDM office Nagda: for Kind lnformation Please

[4] Executive Engineer, PHED Ujiain: for Kind lnformation Please

Encl: as above

&asrm hdxtriei Lrrnled

k{DMsion
Bil.qarfi ' 456 331. I.lagd. ti,l"PJ ltolA lele +91 ?366 2 4676046 Fax : +9l 73,66 246t76, 246767

E-rnat : @ \rr'eodta : xnxdyabitadrerr*cds.csr CIN ; LPl24t{tl9l??tc000#)
14)eegd. Of,fife; P.q. Bidagram mda -456 llil[4.p_)
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ro, Q("> l'E^lv/ *s2-
Member Secretory
MP, Pollution Control Board,
Paryavaran Parisar, E-5, Area Colony,
Bhopal-462015

Date: 2nd Sept 2020

Dear Sir,

Subject: Direction issued by MPPCB under 33-A of Water (Prevention and Control of Pollution)
Act 1974 regarding reference CPCB direction to MPPCB vide letter B-290L6lo4l16ltpc-
l/February L9,2020

This is in continuation to our letter GRCDI6/dated 27th May 2020 in reference to your letter No.

856/HO/MPPCB/CPCB-Dir/2O2O, Bhopal dated 13th May 2020 and subsequent to our last virtual
meeting dated 15th June 2020 and your letter no. 1163 dt. 30.06,2020 and 1490 dt. 31.08.2020
we would like to respectfully submit the present progress status of action plan as of 2nd

September 2020 as under:

1. lndustry shall establish Piezometers in proper

direction of river Chambal to detect the
groundwater conta mination,

The unit shall carry out a detailed leak

detection study around the old SLF w.r.t.
damage liners of old SLF, leakages to be

repaired immediately for prevention of further

contamination of ground water

t$ler5ra

Unit continuously follow up with Central
Ground Water Authority, Bhopal under
copy to MPPCB regarding inspection of
existing locations of Piezometers and

establish the right direction. Also, for
installation of new Piezometers around

the secured land fill site if required.

Letter received from Regional Director of
CGWA and copy to you and they advised

approach to MPPCB for guidance.

For carrying out leak detection study for
leakages of liners at old SLF, we have

received and submitted proposal from
NEERI Nagpur for your kind perusal &

approval. '

We are also in contact with llT Delhi but

due to COVID-19 situatiDn, tlley are

unable to visit site for further discussion

and assessment before moving forward

to next stage.

$LY

odt

Grasim lndustries Limited

Chemical Division

331, Nagda (M.P.) INDIA Tete: +91 7366246760'66Birtagram - 456

E-mait : grasimchem@adi$abirta.com Website : www.grasim'com CIN : Ll7124MPl9 47P1C000410

Direction

Regd. Office : P.O Birtagram, Nagda ' 456 331 lM,Pllud-ia
h(
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2. lndustry shall include their by-product acids in
hazardous waste authorization immediately.

As discussed/informed during last virtual
meeting on 16th June 2020, we have

submitted our request to CPCB to provide

clarification on hydrochloric acid

manufactured by Unit is not a waste and

also not covered under the Hazardous

Waste Rules 2016. Response/guidance

from CPCB is awaited.

3. lndustry shall maintain the installed PTZ

camera and online flow meter at ETP area and

.remain connected with MPPCB server without
failure.

Complied.

4. lndustry in consultation with the Public Health

Engineering Department, Nagda shall ensure

supply drinking water immediately in affected
villages along the bank of Chambal River & help

PHED to identify and seal the water source

where increased concentration of Lead (Pb)

was found in CSIR-NEERI (2018) report

We are providing drinking water in Pardi

village through pipe line and Grasim

lndustries Limited already installed
drinking water RO ptant in Parmarkhedi.

For further action Unit awaited guidance

from Public Health Engineering

Department, Nagda.

5. The hazardous waste generated from the

industry shall be transported only through GPS

enabled transport vehicles and MPPCB shall

keep a vigil on the same.

Presently Unit transporting hazardous

waste through GPS enabled vehicles only.

6. lndustry shall keep complete track record of
acid and wastes generated in the unit and shall

submit on monthly basis to Local

administration to ensure vigil on illegal

discharge of acid/industrial waste in river

Chambal in closed co-ordination with
Emergency Response Centre, MPPCB, Bhopal

and Sub-regional office of MPPCS, Nagda.

Unit started submitting acid dispatched
and waste generation report to Local

Administration, Nagda as per direction
from May 2020 under copy to MPPCB.

As per Letter of Regional officer Ujjain
we have agreed three no's camera
installation for tracking the tankers
movement of acid and connectivity to
Police station Nagda. Thqproposalof the
same has been sent to RO Ujjain for
approval.

We have provided connectivity to
Regional Office Ujjain for tracking of acid

trans ortation.

Cresim lndustries Limited

Chemicat Division

Birlagram - 456 331, Nagda (M,P.) INDA Tete: +917365246760-66

Efiait:grasirnchem@adityabirta.com Website:www.graslm.corn CIN:117124M{947PLC000410

Regd. Office : P.O, Birtagram. Na@a - 456 331 (M.P.) lndia

u3
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8. A detailed health study for Nagda region to be

carried out in light of synergistic health effects
of pollutant like Clz, HCI etc. by engaging any
reputed government institute working in the
field of Research in Environmental Health in
consultation with MPPCB and Regional

Director, Health services within 6 months

As a responsible corporate house, we assure our best co-operation and commitment to adopt
best operational practices for the protection and preservation of environment. This is for your

kind perusal and further guidance.

Thank you

Yours rely,

m ri

Unit Head

Grasim Chemical Division

Birlagram, Nagda

CCTO: R O, MP Pollution Control Board, Ujjain

Grasim ir:it:sLlies ::r-T)lttc:

Chemicat Division

Birtagram' 456 331,Nagda (M.P.) INDIA Tete: +91 7366 2467 6A'66

E-mait: grasimchem@adityabirta.com Website :www.grasim.com CIN 1L11124M4941P1C000410

gegd-Oficej-L0ik6$Em,"tNaqdq - a56 33l1M,PJ.hd"ra

7. lndustry shall submit plan of remediation
measures of ground water contamination in

Nagda & adjacent villages immediately

Unit waiting for response and guidance

from Central Ground Water Authority,
Bhopal regarding ground water
remediation measures.

Letter received from Regional Director of
CGWA and copy to you and they advised
approach to MPPCB for guidance.

A proposal from NIREH, Bhopal (ICMR) is
submitted for your kind perusal &
approval regarding detailed health study.

t^b
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8-29016/CPC8/rPC-r/

To

January 11,2023

Dr. Sonu Singh,

Scientist "E",

Ministry of Environment, Foresl and Climate Change

3rd floor, JalWing, lndira Paryavaran Bhawan,

Jor Bagh Road, New delhi- 110003

Sub: VIP reference of Shri Bhubaneswar Kalita, Hon'ble Member of Parliament, Rajya

Sabha, regarding violation of environmental norms by various industries in District
Ujjain, Madhya Pradesh.

Sir,

This has reference to the D.O. letter no. BKMPl47l2022 dated 20.A9.2022 received from Shri

Bhubaneswar Kalita, Hon'ble Member of Parliament, Rajya Sabha, regarding violalion of

environmental norms by various industries in District Ujiain, Madhya Pradesh.

Another VIP reference from Shri Jawhar Sircar M.P. (Rajya Sabha) has been received vide

letter dated December 22, 2422 wherein public complaint of Shri Abhishek Chaurasia has been

fonrvarded on same subject matter.

ln this regard, Regional Directorate, Bhopal visited the region during 25th to 27th November

2022. A brief self contained note and copy of letter to MPPCB is enclosed herewith for your kind

perusal.

Encl.: as above

Copy to:

1. PPS to Hon'ble Minister,

Ministry of Environment, Forests & Climate Change,

lndira Paryavaran Bhavan,

Jorbagh Road, Aliganj,

New Delhi- 110003

2. AS Sec'tion, CPCB

Yours faithfully

o.1\,,
(Dinabandhu Gouda)
DivisionalHead IPC-l

(Dinabandhu Gouda)
DivisionalHead IPC-l

I

'qfi*{r xlqq' Yfi -T$ qrn, fqr*-n003?
Parivesh Bhawan, East Ariun Nagar, Delhi- 1 1 0032

{ttttt/Iel ; 43 1 020 30, 2?3A57 gL,MaruVebsite : www. cocb. nic. in

!\,1
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Email/ Speed Post

B-2e01 6tcpcB/tpc-t/ att" t, January 09, 2023

To

The Member Secretary

Madhya Pradesh State Pollution Control Board

Paryavaran Parisar, E-5 Arera Colony

Bhopal * 462A16

Madhya Pradesh

Sub: VIP reference of Shri Bhubaneswar Kalita, Hon'ble Member of Parliament, Rajya

Sabha, regarding violation of environmental norms by various industries in District

Ujjain, Madhya Pradesh.

Sir,

This has reference to the D.O. letter no. BKlMPl47l2022 dated 20.09.2022 received from Shri

Bhubaneswar Kalita, Hon'ble Member of Parliament, Rajya Sabha, regarding violalion of

environmental norms by various industries in District Ujlain, Madhya Pradesh.

Another VIP reference from Shri Jawhar Sircar M.P. (Rajya Sabha) has been received vide

letter dated December 22, 2022 wherein public complaint of Shri Abhishek Chaurasia has been

fonrarded on same subject matter.

ln this regard, Regional Directorate, Bhopal visited the region during 25th to 27th November

2022 {Brief Summary report is attached) and has recommended the following:

1. Municipal Council, Nagda should expedite the approval & construction of Sewage Trealment

Plant without further delay.

2. MPPCB may co*ordinate with stakeholders and implement the Action Plan submitted to

Hon'ble NGT for Polluted River Stretch i.e., River Chambal at Juna Nagda to Rampura.

3. MPPCB may be directed to study the area (GPS location23.4353418,75.41162641in light of

the increase Electrical Conductivity & others and ensure adequate remediation.

4. M/s Grasim Chemical Division may be directed to engage CGWB, Bhopal in executing the

groundwater quality improvement study going on with NEERI.

5. M/s Grasim SFD may be directed to provide seruer connectivity of OCEMS with CPCB for CS2

and H2S parameters to, as they have provided with MPPCB.

'qR*Yr }rq{' xfi €{ qrR, frd-uoo32
Parivesh Bhawan, East Arjun Nagar, Delhi-1 1 0032

XHIq/Tel : 43 1 02A3A, 223A5792, *q$f$?/websile : www. cpcb. n i c. i n

Page 1 of 2
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6. M/s Lanxess Pvt Ltd may be directed to increase the sewage pumping capacily at Mehtwas,

Dadawadi sewage pit and erect a wall of 2-3ft on Drain end point & increase sewage utilization

in their plant after required treatment.

7. District Administration should ensure water supply in Takrawada village under "Har Ghar Jal"

Mission in light of high TDS & Fluoride in handpumps of the village.

It is, therefore, requested to comply the above recommendation of the team and submit the action taken

report to this offrce for further necessary action at this end.

Yours faithfully

Encl.:as above

(Dinabandhu Gouda)
DivisionalHead IPC-I

Copy to:

Ur't ne Reoional Director.,/
Regional Directorate (Central)

Central Pollution Control Board

Parivesh Bhawan, P aryavaran Parisar,

E-5, Arera Colony, Bhopal

Madhya Pradesh- 462016

2. Dr. Sonu Singh,

Scientist'E"

3rd floor, JalWing,

lndira Paryavaran Bhawan,

Jor Bagh Road, New delhi- 110003

: to follow up with MPPCB

Page 2 of 2

^\'\q(Dinabandhu Gouda)
DivisionalHead IPC-I
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Brief summary note on 'YlP reference of Shri Bhubaneswar Kalita, Hon'ble Member of
Parlfament regarding viotation of environmental norms by various industries in District
Ujjain, iladhya Pradesh'.

ln compliance to theVlP reference dated 3.11.7A22 Regional Directorate, Bhopal visited the

site during 25th to 27th November 7A22. The VIP refererrce was based on the comptaint tetter
of Shri Abhishek Chaurasia, Ex. Member of Zonat Railways Users Consuttative Committee

regarding viotation of environmentat norms caused by M/s Grasim lndustries Limited, M/s

Lanxess lndia Pvt Ltd & M/s Grasim Chemical Division based in Nagda, Ujjain. Simitarty, another

VIP reference from Shri Jawhar Sircar M.P. (Rajya Sabha) has been received vide tetter dated

December 22,2022 of Shri Abhishek Chaurasia on same subject matter. There was VIP reference

in year 2019 of 5h Anit Firojiya, fiember of Partiament, under which detaited fietd inspection

was carried out and direction u/s 18 (1) b of the Water Act on 19.O2.202}was issued.to MPPCB

for the conrpliances. The directions were compited by the industries,

Att three industries, 4,1/s Grasim lndustries Limited, Viscose Stapte Fibre (VSF) division, Mls
Grasim lndustries (Chemicat Division), Birtagram, Nagda and M/s Lanxess lndia Pvt Ltd (LIPL)

has instatled Zero Liquid Discharge (ZLD) since 30.A9.7021, March 2018 and 30.10.2012 with
vatid consent to operate (CTO) up to 34.11.2A24,31.01.2023 and 31 .12.2022 respectively.

The 43 Ton recovered satt from the ZLD is sent to TSDF, Pithampura. By instatting LLD, Mls
Grasim (VSF) has reduced river intake of water f rom72022 KLD to 11969 KLD by increasing reuse

of treated water.

ln comptiance of the above mentioned VIP references of Hon'bte iAember of Partiament, CPCB

has coltected 27 water samptes and anatysed for pH, TDS, Chtoride, Fluoride, Sutphate, COD,

BOD, Heavy metals (Hg, Pb & At ). The analy:is rcsult rcyeats that after the commissioning of
ZLD ptant of M/s Grasim SFD, Sutphate, Totat Dissotved Sotids [fDS) toad reduced

in river Chambat stretch. Eartier, the riyer Chambat at 3.51(i{s downstream shown

suspected of acid However, during Nov. 2022, nowhere acidic pH was

in Riyer Chambat. This that strict vigitance on the HCI transporting vehicles

area & ted area) at 05 different depths to assess any pottution/contamination.

ln salt concentration.

of water ity in Chambat River, the domesti c efftuent is the major
t. increase in BOD level after the instattation & commissioning of ZLD

plant of 13.5MLD capacity by M/s Grasim SFD unit. Eartier about 12.5MLD was the discharge of
M/s Grasim SFD unit, as now this has been stopped after ZLD ptant. For ftrrth€r

rt
Y

in the water quality of river Chambat at downstream , instattation of STP is very much required.



Municipal Body, Nagda needs to expedite the work of approvat and construction of STP.

Hcnruever, there is no progress on the ground levet.

Att lndustries have instatted Ontine Continuous Emission /{onitoring System (OCErltS) and PTZ

camera e CAAQlts to monitor the emission concentration and ambient air respectively and

provided seryer connectivity with CPCB & MPPCB. Hazardous waste generated from the units

are sent to authorized recycterl TSDF and transported through i PPCB authorized GPS enabted

vehicles.

As per CPCB directions, a study on "Environmental Assessment for Evatuating the Strength of
Abandoned Secured Landfitl. Site of M/5. Grasim lndustries Ltd, Nagda, Madhya Pradesh" was

carried out by Nationat Environmentat Engineering Research lnstitute, Hyderabad Zonat Centre.

The present study reveated that the mercury studge in SLF is stabilized and there is no

considerabte evidence for leaching of mercury from SLF. Geotogicatty, the study area is

comprised of Basatts rocks and has no permeabitity.

A detaited heatth study was also carried out by lndian Council of Medical Research - National

lnstitute for Research in Environmental Heatth (ICMR-NIREH), Bhopat (M.P.).23 vittages and

3006 subjects residing in the periphery of 'l0F,Ms from the industrial ctuster were studied. Even

though a majority of surveyed poputation was found to be healthy the proportion of
participants. ln the present study, majority of the participants showed normaI neurobehavioral

functions.

of the dated

of fiet {1.2022, NO

on
II

I

$v



The periodic inspections and comptiance verification is being carried out by MPPCB and action

under Water Act, Air Act are taken. CPCB has inspected the industries and carried out fietd
visits on the VIP references, Court matters, pubtic comptaints, event of accident report etc.

Recommendations by the inspecting team:

1. Municipal Councit, Nagda should expedite the approval & construction of Sewage

Treatment Plant without further detay.

2. MPPCB may co-ordinate with stakehotders and imptement the Action Ptan subrnitted to
Hon'bte NGT for Potl,uted River Stretch i.e., River Chambal at Juna Nagda to Rampura.

3. MPPCB may bedirected to study the area (GPS tocation 23.4353418,75.41162U1 in tight
of the increase Etectricat Conductivity & others and ensure adequate remediation.

/n?



2nd April 20iB

Bhopal

Dear 5ir,

Sub: lmplernent;ition of zero liquid ilischarge scherne at Grasinr * {..ire*ricni

Division, Nagrla

i rm happl,to inforrn that r,ve hav* cornplcted the Zero Liquiti Diich;r:-ge prr:ject at

Grasinr - Ci-rernicol Divi:iorr, ltJagda.

P olY

The project rv;:.s

frcrm 3lL'r 1,.,iercir

0'h March 20LB

saft fro
arrci r:'ials ruerr si.lrteej
lvltE & ATFD section o;

for operaiing the plant

We thank you for-your suppcrrt in im;:lr.'rnentation of Zerc.r Llq.rid Discirargr ;.:rcjec:
at Grasinr * Cl'rerrical Division, Nagda.

Regards

Suresh Sodani
Pre:;iclr:rrl lL Urrlt ;iead

[ir.:.s] nr - Clrenr i,.:,r l Divisio rr

f1 - k't

5{

Copyto : Tttt, Regional Oilicer
N,'iac!lrya Pradeslr Pollution Cc:ntrof Bcard
17, Bharat I,uri, Ujjain
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ffi
u,ftrw $ttr ffi ffi,fiil""fiT;::?j#l:" -,ndustry

t-frfrw al{I hmtfO T{QfI frzf6-n tpetroleum & Explosives Safety orgenisation (PESo)

{ - zaz, Efrq d-9, erfl cr"Fr.r r, q rftTr,S, I z :ier q-s rztq t qrs,ofrfl o.rd+
rfrqrcI- lszots

E -7i7,llnd Floor, Lala Lajpat Rai Society, Near 12 No. Bus Stop, Arera Colony, Bhopal - 462016

{a-e le-."it : dyccebhopal@explosiveE,gov.in

KltN /phone,/Fax No : (075s) z44sz7 0tz420tt s"*.l:if*I

IiTNo : G/HOIMP/051158 & G/HO/MP/06,134(G20631) Eloatea: ?ot}Ttzo2z

tolno,
M/S. GRASIM INDUSTRIES LTD,
BIRLAGRAM NAGDA,
Nagda,
Nagda,
Taluka: Nagda,
District: UJJAIN
State: Madhya Pradesh
Pln :456331

'ltSqtSuU: Plct No, ., BIRLA GRAM NAGOA, BIRLA GRAM NAGoA, Nagda, Taluka: Nagda, District: UJJAIN, State: Madhya Prade6h, Pin : 456331fr
ffi q cHLoRINE ts ol rnur.\'{ qs:_s'rsrrr rfuErq- tfl f$rirsd Flsc, zors } giiFfd .nrd 'v cq $F t qrfr .rr{flfr d.
G/HO/MP/05/158 & G/HOTMP/06r134(G20631) q-A-O{q } <rt d I f ittins of CHLORINE and Storage of CHLORINE at Plot No, -, BIRLA GRAM

NAGDA, BIRLA GRAM NAGOA, Nagda, Taluka: Nagda, District: UJJAIN, State: Madhya Pradesh, Pln : 456331 Licence No. G/HO/MP/05/'158 &
G/HO/MP/05/134(G20531) granted in Form E & F of Gas Cylinders Rules, 2016 - Renewal regarding

ct{qlsi(s),
pqql 3trqbR.2oto7l2o22dq1d.otNttosats6'ltfi{q-6ul6vPleasereferroyourapplicationNo.olNllosSlg daled2olo7t2o22.

srfdR qen G/Ho/MP/05/1ss & G,Ho/MP/05/134 3orh septemebr, 2032 ilf T4{lFf, fi fS ulr {fr t l Li""no Number: G/Ho/Mp/0s/is8 &
G/HO/MP/06/134 is renewed and valid upto 30h Septemebr, 2032 is fomarded herewith.

q,qq;trc 6t ft tg Rrdrsr nqr, 2016 fr fr{q ss(s) + rEgt{, +ffifh fu Tc, ;rd}fi-{ot fu olim The Jt. chlef Controtter of Exptosives, Bhopat
circle, Bhopat (M.P.) W orqfdrl si {s oEf,lQ Sl tqni sqrc{ d;il, Td dl-<id, so Rrdqtzosz a1 qt fs$ f6 Et{r fi ? | Raie' 30 furm zorz t.
qsm qE tr{io' 30 fudnrt 2os3 t fd qq aff'fl-6nq qla(;t, iq l-tdurr Rql, 20r 6 t frqr{ 5sC0 ft. rrflR EiiE {is fr flq d Ftrsnrfi-{ dm r

ft-<io go lirrrcr 2033 ifih-at{ rfi{le,aq qrail ula rdl ii}i ifl l*rR { W orflfH tsf,' Rtt d urEn I /Pteise note rhat apptication ror renewat or the
licence should be submined so as to reach the The JL Chief Controlier of Explosives, Bhopal Circle, Bhopal (M.P.) before the licence expires (i.e.

on or belore 30th Septemebr, 2032) as required under Ruie 55(5) of Gas Cylinders Rules, 2016. Application lor renewal of licence received after 30h
Septemebr, ?032 but not later than 3our September, 2033 shall be consiCered only with late fee applicable vide Rule 55(/) (aXb) of said Rules. The
licence will automatically expire if no application is received upto 30lh Scpiemebr, 2033 .

?qqf ii$ {, Sfi flfr] ol qf+fi ? ptease acknoryledgo the receipt ct the same.

qifftq ryo urs fa irhf ulty,

(dqff{lso

##ffirlHP,'
Dy. Controller of Erploslves

,"S.mmffinffi",
rfrgfgtghopat

lvlfo -,nl-+;ri) frS wd-o al Rltit, Ur+r i{rlr ,rFqe fidwr i; ifo pqq16qrfl ildtil{d hnp:/peso.sov.tn td tl
(For more information regarding status,fees and other d3larls please visit our website hltpj/peso.gov.in)

Note:-This is system generated document does not require physicalsignature.

Digil.atly srgftC by TEJVEER SINGH
Reas.d): Licuncs No. : GiHOMP/051158 & Gi lic
Locrnjo]i:Bhopal [G2063 1l

Oata2122 81 .20 O{ :5&33 r05:30

56
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ffi
r{fftIiSttFT[ /Government of lndia

ilFTGI glltgdqdzrowMinistry of commerce & lndustry
t4lfdrqcaqrFif€Ftf6'U{qff frrl-d{/Petroleum & Explosives S.qfe-ty organisation_(P_Eso)^ 

* -tnt,frfiqrg, grorgrore rqdsr$, 12;i(trsffiSqrg, 'xttqro.rdfr
dqrq- 462016

E -lt77,llnd Floor, Lala Lajpat Rai Society, Near 12 No. Bus Stop, Arera Colony, Bhopal - 462016

ttfrie-mait:
dyccebhopa l@explosives.gov. i n

({HN/Phone/Fax No : (0755}
244527 0 I 2420 77 5/4293 9 6 6fAX

tiTNo: G/CC/MP/06r4S(G15845) R/Dated : 24l}gt2l21

*otno,
M/S GRASIM INDUSTRIES LTD.,
BIRI-AGRAM NAGDA,
City: Nagda,
Taluka: Nagda,
District: UJJAIN
State: Madhya Pradesh
Pin : 456331

ftVq1gu6 Ptot No: -, BIRLAGRAM, Mllage/Town: BIRI-AGRAM , City:. Nagda, Taluka: N.agda,

: District: UJJAIN, State: Madhya Pradesh, Pin : 455331 - q Rfmgfl q CHLORINE rRI6-t
{gnuL frs Rrd-fi ftqc, zoto b oi?r{a r&-orur } Efr ilstorage of cHLoRtNE gas in
cylinders at Plot No: -, BIRLAGRAM, Villageffown: BIRLAGRAM , City: Nagda, Taluka:
Nagda, District: UJJAIN, State: Madhya Pradesh, Pin : 456331 - under Gas Cylinders
Rules, 2016 - Renewalregarding.

Sir(s),

grur urub E. z+tostzozl b onilfi €. otNaosz+o 6t €E{ TduI q*/Ptease refer ro your
application No.OlN863240 dated 2414912021 .

30th september zlzQ f,o' hftlnrc arfifr €lqr clccrltprclnll trs,&' wv ;rftowr 6-{
q'ifrA +1 qf qfr BU Licence Number: G/CC/MP/06/748 is renewed and valid upto

30lh September 2026 is fonryarded herewith,

oqq +e 6t fr iq Rrfrs{ ftqq, 2s16 b frqc 5s(5) b rrrirr, qq{R }'qa: rftowr to
ifltfi, 5w oruirro ol vs .rrfiRiol tEar smq Ai b {d ffio, 3o-frdry{ zlzo ol qr rs$
qO qqr E-{ t r Eaio so fudwt 2026 + qurd q{g frtro so frilwt 2027 t fd srq
ifi{sw o{Ttdq, rH Rrdsi ftqc, zoro b Aqq ssgl b .}r{sri ffi-E {-ffi b srq fr
trqRTtff{ A.n I frqi'6. 30 fudqt zo2t d6 Bt{ 'rtrfr-firq eni-cq-Hq r-fl d-Ifr1 R{fr fr qo
3l-if,R ga' fr{€ d qfqrft t /Please note that application for renewal of the licence should be

submitted so as to reach this office before the licence expires (i.e. on or before 30th
September, 2026) as required under Rule 55(5) of Gas Cylinders Rules, 2016. Application for
renewal of licence received after 30th September, 2026 but not later than 30th September,
2027 shall be considered only with late fee applicable vide Rule 55(7) (a)(b) of said Rules.

The licence will automaticalty expire if no application is received upto 3Oth September, 2027.

trqql {g Td 61qfR Ol qT{fr t I lPtease acknowledge the receipt of the same.

rflfiq fours faithfu|ly,

trrfrsqT{t
(waj!uddin))

,T
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GRCO/P&QC/06/

26 09.06
To,
[,lenrber Secretary
Ird.P Pollution Control Board,
Prayavaran Parisar,
E--5, Arera Colony
BhoPal

Ref: Closure.of Mercury cell plant as per consent conditions for switchover of
technology from Mercury cell io Membrane cell caustic soda plant
technology.

Further we wish to submit that
and instrunrentation related
commissioning of plant.
we request you to kindly grant us "consent to operate,, at the earliest
Thanking you

Yours faithfully

For Grasim Chemical Division

As per condition no-4 mentioned in the note of your retter no.3545/TSIMPPCB/2006 granting us the "Permission to establish the unit forswilchover of technorogy from Mercury ceil to Membrane ceil technorogy, wewish to inform you that we have completely closed down our plant based onMercury cell technology since 22nd September_2006.

we have completed the entire civil, mechanical
erection works and we are ready for trial

N.K.Dub ey
General Manager (P&QC)

INAL OFFICER
Control Board

IONAL OFFICER
Control Board

road, Nagda (M.p)

GRASIM INDUSTRIES LtMITED (cHEMtcAL DtvtsloN)A1 t.s.o_g'ot, 14001, sA 8000 and .HSA' 18001 certified comnanv"'' ' '" ':uA 4si 331 (t\4 P) INDIA T-i 00si";*6 - 245s01-0vzqxs:n+oloc.oJrr, 
, il*,i-r,uu ,,i67r7,2.i,:r:.rir.._r,_ .,;t-r.4air : grdsrrnchem0adityabiria com website : vn,,. grasirncherlr ccfir

fttrIY:,Y*IILI

ffi
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Online Pollution Monitoring Portal
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ENVIRONMENTAL AS SE SSMENT
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Forewcrd
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6.0SUW&
CONCLUSIONS

systemotic study on ossessment for evoluoting
the strength of obondoned secured lond fill (SLF)

site of Grosim Chemicol Division, Nogdo wos
conducted through investigoting the groundwoter
ond sludge/soil quolity in ond oround SLF site by
monitoring the piezometers/bore wells/hond
pumps/open wells os well os mercury beoring
sludge ond soils within 5km rodius of the SLF. Two
new borewells, one eoch in upstreom ond
downstreom were drilled neor to the SLF site ond
groundwoter somples were collected from vorious
depths ot eoch drilling site. The field work wos
conducted in the study oreo for collecting the
groundwoter somples from peizometers (6 nos.),
wells Q8 nos. of bore wells/tube wells/hond
pumps/dug wells), new drilled wells Q nos) ond
soil/sludge somples. The collected somples were
onolyzed for ossessing the strength of SLF site ond
its impocts on groundwoter ond soil quolity in the
surrounding oreo.

The pH of woter somples wos normol ond ronged from 6.82 to7.87. Groundwotertemperotures were
recorded more thon 25"C in mojority of somples of study oreo ond this moy be ottributed to locol
climotic conditions. The totol dissolved solids volues voried from 315 to 3535m9/l ond high TDS levels
moy be due to leoching of mojor cotions/onions from the underlying rocks in the study oreo. The
underlying rocks consist of deccon trop bosolts. Bosolts (contoins olivine, quortz, nepheline etc)
chemicolly consist of oluminium, sodium, mognesium, colcium, potossium ond iron oxides which
increose the TDS of the groundwoter somples. The olkolinity volues in study oreo ore ronged trom 92
to 524mg/1. The sodium concentrotion ronged from 33 to 655mg/[.

The chloride concentrotion in groundwoter ronged from 100 to 1220m9/l in the study oreo. The high
chloride concentrotion moy be ottributed to the underlying rocks thot moke the woter soline which
increose the chloride concentrotion in woter. The sulphote concentrotion voried from 2 to 177m9/l
while the fluoride levels ronged from 0.1 to 1.18 mg/l in the study oreo ond both porometers were
within the permissible limits os per BIS. The totol hordness content ronged from 60 to 1000m9/l ond
more thon 12 locotions exhibited the volues obove the BIS limits (600 mg/l). More thon 95% of the
somples disployed Mg ond Co levels obove the permissible WHO permissible limit of 50mg/l ond
75mgll, respectively. High volues of No in ground woter ot few locotions could be due to the
underlying bosoltic rocks in the study oreo. The heovy metol concentrotions in groundwoter of the
study oreo reveoled thot oll metols were within the limits of BIS except for the oluminium, codmium,
iron, mongonese, leod. The high levels of these metols moy be ottributed to the underlying geologicol
rocks thot include weothered bosolts ond olluvium etc. All these rocks contoin the heovy metols like
oluminium, codmium, iron, mongonese ond leod etc which contribute to the elevoted levels in
groundwoter. Both Fe ond Aluminium ore the highly obundont metollic elements in groundwoter of
Nogdo oreo due to the dissolution of underlying bosoltic rocks. 

j-.:i
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The groundwoter porometer onolysis hos been performed by the hydrochemicol
diogroms viz., Piper Plot, Gibbs Plot using AQUACHEl\,4 softwore for identifying the
sources of the dissolved constituents in woter. Piper plot reveoled thot most of the
somples ore in the order of mixed No-Cl-CO3 >No-Mg-Co-CO3-Cl >No-Co-Cl. The vost
mojority of somples ore mixed No-Co-Cl-HCO3, No-tr/g-Co-CO3-HCO3-Cl, No-Co-Cl
woter types suggest minerol dissolution, on interoction between rock ond woter. The
cotion ond onion Gibbs plots indicotes thot the somples foll in the rock dominonce.
Thus, the hydrochemicol diogroms disployed the mechonisms thot control the
chemistry of groundwoter chemistry from the relotionship of chemicol components
with their respective lithologies in the oquifer, representing the woter-rock
interoction.

The weighted orithmetic overoge method used for the colculotion of groundwoter
quolity index considering the moximum permissible limits of BIS. The groundwoter
quolity index volues in the study oreo ronged from 19 lo 291, indicoting the stotus of
groundwoter quolity ronges from excellent to unsuitoble for drinking.

Twenty soil somples were collected from sixteen locotions to ossess the soil quolity in
ond oround the SLF site. Somples were collected from vorious depths of 0-15 cm, 15-
30 cm ond 30-45 cm ot eoch of the identified locotions neor SLF ond from 15-30 cm
depth from locotions of surrounding oreo. Fine sond Q9.95 to 68.28%) ond coorse
sond ('1.18 to 44.47%) content ore found to be higher followed by silt content 0.22 to
56.03 %) in the soils of study region. The porosity of soil somples found in the ronge of
32.2-56.4%, os the soils of the study oreo ore mostly sondy loom in texture. fr/ony soil
somples ore moderotely olkoline to strongly olkoline in noture with pH voriotion from
7.2 lo 9.0 ond Non-Solinized to weokly solinized ronge with respect to Chloride. The
heovy metol concentrotions including mercury in the soils ore below the screening
level for Industriol oreo os per N/oEF&CC Guidelines for contominoted sites in Indio.

The mercury beoring sludge, top soil ond osh somples were collected from secured
londfill site onolyzed for vorious physico chemicol porometers ond heovy metols
including mercury. Top soil, osh ond sludge somples ore strongly olkoline in noture
with pH voriotion from 8.6 to 11. Electricol conductivity (EC) of sludge ond osh loyer
hove been observed to be 3.51 mS/cm ond 4.2mS/cm, respectively, indicoting both
sludge ond osh loyer were observed to be highly soline. Concentrotion of Mercury in
the sludge 9.44 mglkfl were found to be more os compored to top soil (0.28 to 1.72

mg/kg) ond osh loyer (7.36 mg/kg). TCLP onolysis of mercury beoring sludge ond osh
loyer were corried out to determine inorgonic onolytes in the leochote ond observed
thot heovy metols were below TCLP concentrotion Limit os per Hozordous ond Other
Wostes ([t/onogement &Tronsboundory Movement Rules, 2016.

Summary & Conclusions \

0\
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Therefore, possibility of leoching of metols including mercury from the mercury beoring
sludge ond osh loyers from the secured londfill is minimol. Two locotions, one eoch in
upstreom ond downstreom of secured lond fill site were identified for drilling borewells
ond groundwoter somples were collected from vorious depths of eoch locotion in order
to ossess the strength of the SLF. Mercury levels in the groundwoter, collected from
drilled sites, were below detectoble levels. The groundwoter quolity of the monitored
locotions in the poth of groundwoter flow from SLF indicotes thot mercury wos below
detectoble level. Furthermore, the new drilled borewells olso did not show mercury levels
in the groundwoter. Bosed on the TCLP onolysis of mercury beoring sludge ond the
groundwoter quolity, no leoching of mercury from the SLF wos observed. This indicotes
thot the SLF hos the copocity of not ollowing the chemicols from sludge to the
groundwoter ond the SLF site is intoct.

Summary & Conclusions

4'

w

*i"'- fn" present study reveoled thot the mercury sludge in SLF is stobilized ond there is no

'ffi,- consideroble evidence for leoching of mercury from SLF. Geologicolly, the study oreo is
fuffi comprised of Bosolts rocks ond hove no permeobility. However, the groundwoter os well

ffi or soil quolity surrounding the SLF site need to be monitored on onnuol bosis.
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BI

GRCD/EHS/04 06.10.2021

To,

1-8/CGW8/NCRITS/794

Central Ground Water Board

North Central Zone

Block l, Floor-lV, Paryavas thawan
Jail Road, Bhopal

Reference: Letter no. 1-8/CGWB/NCR/TS/794 received on 30.09.2021 via email.

Subject: Related to receiving of CGWA NOC, if extracting ground water,

Sir

With reference to the above letter on the matter of applying CGWA NOC, we herewith submitting
that 6rasim lndustries Limited, Chemical Division, Nagda does not have any borewell inside our
plant premises and not extracting any ground water for any purpose. Hence the requirement for
application of NOC from CGWA is not applicable for us.

Apart from this, we are having five numbers of Piezometer's instalted in entire complex in past

as per the consultation with MPPCB for the purpose and requirement of ground water quality
monitoring.

Regards,

Ajmera

Caustic Soda Membrane Cell Unit-l
Grasim lndustries Ltd,
Chemical Division
Birlagram Nagda

&rsm Fdrsuk$L,mlteq
ClErnkeDMsion

Blilagrm, I'lag/& - 156 33t tM'P') INUA Tdrphon€ : +91fl,*6246.lf{4

Efi.it:9asbn<h.mesrylbk{acsnWcBite;wvrw'grasincornClN:11il2{}'Sl947PLC0OO'flo
mof8re: P^O- SH4rrrr' I'legd' : 450,is l]'tP'l hdi:t

67

AD I
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r(}rtu'aated quantity of v;ater) ai s+cr:r:ly for due and prrler pal*fllent ol
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sent by regif.ered post or delivered

breach terms

heard
after oivino

said
$hall

such

*wl,(
' *r. Frakarh tvlai*sfiwa ri

fi raup f recutive Freside.rt
Srasim ind.rstnes Llmifed
Sril ,r"a:l " .151331 {il.P,}
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T
(I9) lh{r (oti and rrr(ldtrrtlirl Charges ln(urred in lhrl €xec,Jtian ni tnis

.jdrr.,'nror!! in lr:<Jrrrtl itomp dut_y shall b8 b.lrnt .]nd pairl b.7 th* cn*rpan.y_
I

1

w-

{21} stTnEHENT OF OISPUfes
(.t l. 1 ) Fl-utual Discussionl

Tl'le pfrrties to tlte agreernenl {igreri ttlat- nll drs}uies Lou-ftinq
upen {Jr aiising nut of this aqreament includirrg rniL.rp.ctelr{}r'; ri
Any of the cfnuses of this aqreement. the respectli.,e riqh|s **d
obliqaUon nf the partiel or non per{ormance cf *i:liglti*nr ** th;
pat of ani/ party shall he amicably re$olved by mutua!
negotrations.

(21.2J Arbitration
If after six[, days of commenrement of such negotiations, the
parties have treerr unable to resotve amicably a contract dispt,te,
such disputt: or cjifference shall br referrec to Arbitration under the' provisions of the " Arbitralion and Con(iliation Act 1995". The
award of arbitratlcn panel shall be finat and binding on the par|e5.

(2e) 5PECTAL C$NorrroHs
(22.1) Company shall dra*r r"rater from the four cjanrs constructed b,y the

aompany across non pcrennlal river Chambal and fne reseryoir at
viilage Takrai'"-ada, The source of water shali tem,ed as " Self
Constructed ylater source" in view of waler re5ourLcs Depariment
i)-tefio nc. 18/1/91/nt31!401 d;tec 14.02,2006 for the purpose of
payment or vrater charges.

(22.2) As per state government's order no. CE/31/karyai Ra5V03If 1S0
Oated 08.10.2003 issued by the Water Resourre llepartment ol
Ccvefiment of HaChya pradesh the said "Self Constructed wa[gr
Source" as describcd above in poinl no 22.t has bceo Creatfd
salelyt0 meet company's industrial and drlnking watef
requirernenl sf industrial tolyrrship, Birlagrarn, I,loreover, t{ag{ra
arr! Khachrod Municipalitles and V{e$tem Railways at Nagda }re
p:,ITiltf !: dran drinking water from company's Se[ (onllsu*a4
water Source.

(22.3) Subject to change in quantitf mOnthly drawl of i\latcr bV tfre
COmBany every year, ttris agreement shall be vaiid for a pcriod of
30 yearS commencing front 01.U5.1998, the dale iiom \tohial-i rat*s
of wat€r charges for " Self Constructed Watrr Sour*c,, ere notif,ed

rial$&ri .r$
{?2:4)

tlre : I . 
' 

,' t:- '{; l{)

(e?.5)
'-,.

r ne Lompany
as pre;cribed

' r'r. : l .,. :_.:) 't,,8

shalt comply with the conditions f*r trealiirg aF,ll;,*fr\
by lvr,P. Poliution Cnntrol Board.

W4.-ffi',
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(t4) li!/uiret

A65i(ilnff )er1: 01 I l tr. il!)irt'T{lrt t

llrrsirtrrt lu !it* $rou$ir,n\ q{ ;it1tqqll,altii !i Lhl: f"''A &il r r l"'1

*?r*friltrrr, !:i14 (On1piirl}'xuy al; nst'qr! i,nY $f 'lr' |rjl'ia h*ieij'

flii: rxtlnt E*rh r3!4iignrocrtl i5 rfiildc rrit th( hfl'its':' s'rlitl:t rrr fi1*

trl lt',,, a,rr.r,,,ttl i,;laldni'nt "bs!i/v{et, tOl''l'druJ htr{lr llrc' ir'

;4 {r} N{r $raiver by.ither pafty .rf any d*fault b'l the otlrer ifi t?re

f,qtlormanie of ,nY o{ the pr0visiont of thir agreemnnt,

a. Shall op€rate or b€ c{r*strued a5 a v,raw{jr oi *ny other or
fu*her defa r.r|t v.frether af a like or diffetent chara€te,; o!

b. Shalf he eFective unle$s or an)' o"-aq (::i l' 'n'-'iti 
uprJfr tile

perfonsed representative of such party'

fngineer W.R.D. UllfriN Eivisign has
,-ladhya pradesh hereto s€t hi: hrnd and

the office eofnmon s€al ofrhe here upts affixed oft
day and hereift abgl€ wntter

SELIVERED

r€source division, Ul$.Il,i For and arl behslf Of
ifi pressfl.€ oq

Tire failure (rf either partY fil any o((aejon to irsiSt upon the
terms. conditian: and provisonr of this Ag''eerne$t, o' tinre ot
other indulgEncc granted bY one paffl lc the other, sttnli nol
ther.e by act as , v{aire. of srch t}rta{h or arceptanre of a*y

'@

:".

(25)

SIGI'IED SEALTD

/\*
\*-

2...........

{fHE COr.lFlON SEAL OF .,.... . ...".\,vas puisuant t: the r*!r:lL.rii:,;-, cir ti'r. ;oa:d r,t th.i
directors of the compatlY daled the.,...............onc........- ....,,.,.rri-e.l4iis nf tir*
cornpaai!, ltrl+o in token thereof have heret{ 5et therr respert,,.,p hanr: irr lrrL,lL3r}r*
or).

lvitness sigrlature
*#M-
HffiHffif?li,f;

I 91. grder inC in the xa,r).
0f [he 6r:,r*iirar *'

l"tarinyr Prrifia$,t2.

ftff {L,r-,e41*r^a}*^y
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Chapter 5. Recommendations
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I t,vtr(itri11til! tt! hi.'{r!th \ttit'ti !tl .lJrrr:7li r:

Even though a majority of the su,vr?ycd popul.:tr6n tvas found to be healthy, the

proportion of participants who were' found to have abnormal findings in health

assessment should be sublected to detailed rnvest .rtions, especially because the tests

used in this study were meant for screening purpose:;

a Many of the health data obtained as part of this cross-sectional study such as blood

pressure, spirometry and ECG reflect the need for further in-depth health evaluation of

the community, especially keeprng in mind the lrmitarions of cross-sectionalstudies such

as one time measurement, lack of population's exposure to such tests resulting in

inadequate performance in effort-dependent tests and residualconfounding effect.

r The neurobehavioral tests are used as screeni instruments neurological or

psychiatric disorders. The scores of these tests are highly dependent on participant's age,

education level, and comprehension levels. Hence, such factors need to be considered

before assigning a participant as scr€en-positive. ln the present study, maiority of the

participants showed normal neuro-behavioural functions. Further investigations are

recommended for the estatrlishment of the neuro-behavioural diagnosis, if any, in screen-

positive participants in this study.

The abnormrl tipid profile seen in multiple participants highlights the need for advocating

for lifestyle modifications in the community such as increasing physical activity, healthier

diet including consumption of good quatity fat, etc. Further, smoking and alcohol

cessation programs for the cornmunity is also recommended.

The concentration of gaseous pollutants in ambient air is influenced by multiple factors

such as source, wind speed, wind direction, temperature. humidity, atmospheric stability

etc, Hence, one time measurement may not reflect the dose-response relationship. Thus,

considering the known detrimental health effects r:f the gaseous pollutants, their

periodic/seasonal monitoring is recomrnend ed .

Though rOutine rnonitoring is being condtrctecl ttr lirt'' rrttJuStrial region' mecharrisrtt n:ay

be introduced for periotlrc monitoring of arnbient ;rir pollutarlt concentrations trt !ht'

vronity ol thr rnd'..tslrial re1llL..'n.

Ihr:levolsofheawntet;tli!r'ttirotJndvi'ti{'r':i)'rroit':;}rt''rlflllerlcl'dbyn-rultipief'tclor:'

,ncli-rrlint1,'fi+itnfdfqfrIr;i'r; ''i'-r(i '{qC i}f lr'; ;" riI i) ir.r' 'v''it'er crtllc'(tit:C i-{irr'11 ' 'r'ri "riiri;

Gair- 'Document released under RTlAct'2005 !#
**{ crs # e-* cuta *u'?ffii;;J'ls'::;'prL (MPr ffig
g.fi. (q,rr''u'fr 'aid''tqra
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measurement may not be conclusivr'. Pc'riodic monitoring is recommended for detection

of groundwater contarnination by heavy metals at early stage and to prevent adverse

health effects, if any, from human consumption of contaminated groundwater.

Chapter 6. Referenc
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lnterim Report ll
Comprehensive groundwater quolity assessment and pollution source identification using stable

isotopic and groundwoter modelling studies in ond around Chemicol Division, GlL, Nogdo

4.1 Conclusion

The present interim study aimed to assess the groundwater quality status in and around

Chemical Division, Grasim through the monitoring of bore wells/hand pumps/open wells

within 5 km radius of the lndustry. The field work was conducted in the study area for

collecting the groundwater samples from locations present in and around the lndustry

and collected samples were analyzed for assessing the groundwater quality. Based on

both primary and secondary data collected during the study period, following conclusions

are drawn:

F Hydrochemical data of study area is compared with drinking water quality standards

set by Bureau of lndian Standards to assess the suitability of groundwater from

shallow aquifers for drinking purposes.

F The chloride (Cl) content in some of the groundwater samples were above the

permissible limits of BlS. The chloride content increases as the soluble mineral

content increases. The high chloride content may be due to the underlying rocks of the

area

) The TDS concentration in some of the groundwater samples were above the

permissible limits (2000 mg/l) as per the BlS. The high TDS values may be attributed

to anthropogenic activities, high chloride concentration, etc in the study area.

4.2 Future Plan

These are the preliminary findings of the interim study. The future work includes

the following:

. Collection of groundwater samples and analysis for the third phase

. Groundwater sample collection for isotopic analysis

ffim
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Environmental audit of the secured landfill site of Chemical Division, Grasim
lndustries Limited, Nagda, Aladhya Pradesh ffim

FOREWORD

Grasim Industries Limited, Chemical Division (GCD), Nagda set up a rayon grade

caustic soda unit at with an initial capacity of 33,000 tpa and has since grown to

270,000 tpa making it the second-largest caustic soda manufacturer in lndia. The

company manufactures caustic soda using the latest membrane cell technology. ln

the past years, mercury cell was used for the manufacture of caustic soda. The solid

residue obtained from the manufacturing of soda is stored into a nearby secured

landfill site that contained mercury bearing brine sludge. Since 2006, GCD has started

using latest membrane cell technology in place of mercury cell technology. Owing to

mercury bearing sludge being stored in landfill, and as a part of policy of technology

upgrading to environment friendly technology, GCD started using membrane cell

technology. lt was essential for Grasim to install piezometers within the plant premises

for continuous monitoring of groundwater quality.

Grasim lndustries Limited has an old landfill site which is presently capped. tvlPPCB

has directed Grasim lndustries to undertake the environmental audit of the landfill site.

ln this regard, M/s GIL approached CSIR-NEERlto undertake the environmentalaudit

of the landfill site of Chemical Division, GlL, Nagda. CSIR-NEERI had carried out the

environmental audit of the landfill site, air quality, groundwater quality, soil quality and

sludge characteristics in the study area covering buffer zone around Grasim

lndustries.

The help and cooperation extended by officials of GCD and the people in and around

the villages and the officials of MPPCB is gratefully acknowledged.

Znd June,2021

%1,

iiilPage

)'"-6*
(S Chandra""*n",

Director



Environmental audit of the secured landfill site of Chemical Division, Grasim
lndustries Limited, Nagda, Madhya Pradesh ffim

3.0 Conclusions

A systematic study on environmental audit of secured land fill (SLF) site of Grasim

Chemical Division, Nagda was conducted through monitoring of piezometers/bore

wells/hand pumps/open wells as well as mercury bearing sludge and soils within 5km

radius of the SLF site. The field work was conducted in the study area for collecting the

groundwater samples from peizometers (6 nos.), wells (12 nos. of bore wells/tube wells)

and soil/sludge samples and collected samples were analyzed for assessing the

impacts of SLF site on groundwater and soil quality.

The pH of groundwater samples in the study area was normal and ranged from

6.96 to 7.79. Groundwater temperatures were recorded more than 25"C in all the

samples of study area and this may be attributed to climatic conditions prevailing in that

area. The total dissolved solids values varied from 315 to 2560m9/l in the study area.

High TDS levels also attributed to the leaching of major cations/anions from the

underlying rocks in the study area which consequently increases the TDS. The alkalinity

values in study area are ranged from 108 to 524mgll. The sodium concentration was

found to be in the range of 81 to 655m9/1.

The chloride concentration in groundwater varied in the range of 100 to 1220mgll

and the high chloride content may be attributed to the underlying rocks that make the

water saline which increase the chloride concentration in water. The mineralisation

taking place in groundwater due to excess silicate rocks (basalts) increases the chloride

concentration. The sulphate concentration varied from2 to 128m9/l in the study area.

The fluoride concentration varied from 0.12 to 0.98 mg/l in the study area and within the

permissible limits as per BlS.

Aluminium, Cadmium, lron, Manganese, Lead concentrations at some of the

locations were found to be higher than the permissible limits. The high Ievels of these

metals may be attributed to the underlying geological rocks that include weathered

basalts and alluvium etc. All these rocks contain the heavy metals like Aluminium,

Cadmium, lron, Manganese and Lead etc which contribute to the elevated levels in

groundwater samples. Both Fe and Aluminium are the most abundant metallic elements

in natural water of Nagda area due to the dissolution of underlying basaltic rocks'

Mercury was not detected at any location in the study area.

g?
2'1 lPage



Environmental audit of the secured landfill sffe of Chemical Division, Grasim
lndustries Limited, Nagda, Madhya Pradesh ffim

The groundwater parameter analysis has been performed by the hydrochemical

diagrams viz., Piper Plot, Gibbs Plot using AQUACHEM software for understanding the

sources of the dissolved constituents in water. Piper plot revealed that most of the

samples are in the order of mixed Na-Cl-CO: >Na-Mg-Ca-COa-Cl >Na-Ca-Cl. The vast

majority of samples are mixed Na-Ca-Cl-HCOs, Na-Mg-Ca-COa-HCOe-Cl, Na-Ca-Cl

water types suggest mineral dissolution, an interaction between rock and water. The

cation and anion Gibbs plots indicates that the samples fall in the rock dominance.

Thus, the hydrochemical diagrams displayed the mechanisms that control the chemistry

of groundwater from the relationship of chemical components with their respective

lithologies in the aquifer, representing the water-rock interaction.

The weighted arithmetic average method used for the calculation of groundwater

quality index considering the maximum permissible limits of BlS. The groundwater

quality index values in the study area ranged from 19 to 93, indicating water of excellent

to unsuitable for drinking.

Twenty soil samples were collected from sixteen locations to assess the soil

quality in and around the secure land fill (SLF) site of Grasim, Nagda. Samples were

collected from various depths of 0-15 cm, 15-30 cm and 30-45 cm at each of the

identified locations near SLF and from 15-30 cm depth from locations of surrounding

area. Fine sand content (32.80 to 80.56%) and Coarse Sand (1.54 to 32.41%) of the

soil samples collected from the study area are found to be higher followed by Silt

content (5.8 to 41.82 %) as compared to clay content. The porosity of soil samples in

study area are found in the ranges: 34.4-51.8%, as the soils of the study area are

mostly sandy loam in texture. Majority of the soil samples are moderate to strongly

alkaline in nature with pH variation from 7.2 to 9.8. Most of the samples from the study

area are found to be in Non-Salinized to weakly salinized range with respect to chloride

except Sl A samples which are Strongly salinized.

Soils have available nitrogen levels are poor (50.2 to 314 kglha) as per soil

fertility ratings. Available K levels are found to be in the range of poor to medium (6g3 to
2964 kglha) and Available P levels are in fertile range i.e. from 173 to 530 kg/ha. The
heavy metal concentrations in the soils are below the screening level for lndustrial area
as per MoEF&CC Guidelines for contaminated sites in lndia. The mercury concentration

221?age
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Environmental audit of the secured landfill sr'fe of Chemical Division, Grasim
lndustries Limited, Nagda, Madhya Pradesh ffim

in the soil samples were found to below the screening level for lndustrial area as per

MoEF&CC Guidance document.

The mercury bearing sludge, top soil and ash samples were collected from

secured landfill site and analyzed for various physico chemical parameters and heavy

metals including mercury. Top soil, Ash & Sludge samples are Strongly alkaline in

nature with pH variation from 7.2 to 9.7. EC of Sludge and Ash layer have been

observed to be 4.2mS/cm and 3.51mS/cm, respectively, whereas EC of top soil

samples is observed to be in the range of 0.125 to 0.240 mS/cm, respectively.

Therefore, Sludge, Ash Layer were observed to be highly saline and top soil samples

are moderately saline in nature. Concentration of mercury in the sludge (9.44 mg/kg)

were found to be more as compared to Top soil (0.28 lo 1.72 mg/kg) and Ash layer

(7.36 mg/ks).

TCLP analysis was carried out following USEPA hazardous waste test method to

determine inorganic analytes in the leachate and observed that heavy metals are below

TCLP concentration Limit as per Hazardous and Other Wastes (Management &

Transboundary Movement) Rules, 2016 (Appendix Vlll). Therefore, possibility of

leaching of metals including mercury from the mercury bearing sludge and ash layers

from the secured landfill is minimal.

The present study revealed that the mercury sludge in SLF is stabilized and there

is no considerable evidence for leaching of mercury from SLF. Geologically, the study

area is comprised of Basalts rocks and have no permeability. However, the groundwater

as well as soil quality surrounding the SLF site need to studied at least once in a year.

23 lP;,:ge
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10. coNcLUSloN

M/s. Crasim lndustries Limited (Chemical Division) does not have any maior source of

odour generating compounds viz. hydrogen chloride, chlorinc other volatile

compounds. The monitoring station indicated maximum odour concentration to the

tune of tt5.o ouE/rn3 with an odour intensity of 2.53 in Near chlorine filling Station &

Near Effluent treatment plant, while minimum odour concertation was 7.5 ouElm3

with an odour intensity of t.o5 at Fabrication area, Near admin Block (lnside PIant

boundary in west Direction).

The odour concertation was also monitored in residential areas and odour

concertation was found to be in the range of 1,5 to 83.o ouE/m3 and corresponding

ocJour intensity is in the range of o.63-t.35. These odour conci:ntration in lhese

residential areas may be attributed to irnproper disposal of housc lrolrl r,vasi.r and

collectiorr of sewage and due to other industrial activities.

Further it is worthy to mention that the panellist of the olfactometric monitoring team

perceived the oclour nuisance rnrith an oclour concentration of B3.o ou[/m3 having

odour intensity of 2.35 at Vill. - Methwas (Near to Plant) but sinrilar typc of odour rrot

perceived in the vicinity of M/s. Crasim lndustries Limited (Chemical Division).

t) JM EnviroNet Pvt. Ltd

$t

Monitoring of Odour and Odourous Compound at Nagda, (Madhya
Pradesh), lndia

M/s. Grasim lndustries Limited
(Chemical Division)



s.
No.

Parameters Unit River Chambal at U/S
near \Vater Supply lntake
Point, Nagda

River Chambal at I K.M.
D/S ofJuna Nagda

1 Temperature Centigrade 28 28

2 Colour Pt.Co.Sc. Colourless Sl. Yellowish
3 Odour Odourless Odourless

4 pH pH Units 7.88 6.90

5 Specific Conductance micromho/cm 794 7974

5 Turbidity N.T.U. 8.4 22.6

7 Chloride as Cl' mlll 139 I 400

8 Total Alkalinity as CaCoq m8/l 236 294

9 Total Hardness as CaCor mcll 254 I 540

10 Calcium Hardness as

CaCo3

mc/l 186 I t00

11 Magnesium Hardness as

CaCo3

mc/l 68 140

72 Dlssolved 0rygen mcll '7.3 0.5

13 Total solids mell 646 60r0
t4 Suspended Solids mcll t4 )z
15 Total Dissolved Solids mc/l 632 5978

15 B.o.D.(3 Days 27oc) mcll 2 24

t7 Chemical Oxygen Demand mc/l 20 I l0
Ammonical Nitrogen as

NHIN
mE/l 0.3 r4 6.84

19 Nitrite as NOz'-N mc/l 0.007 0.003

z0 Nitrate as NO3--N n8/l 0.72t 8.2 r

27 Phosphate as PO4r--P m8/l 0.023 3.62

22 Sulphate as SOaz' mc/l 44.9 2018

23 Sodium as Na mcll 79.26 I 300

24 Potasslum as K mcll 1.63 33

25 Total Coliform MPN/100m1 49 -l 600

26 Fecal Coliform MPN/100m1 2 zl 600

27 Boron as B mcll ND 0.319

28 Fluoride m8/l 0.7 r0 0.598

29 Copper (as Cu) m8/l ND 0.019

30 Lead (as Pb) msll ND ND

31 Zinc (as Zn) mc/l ND 0.1 78

32 Nickel (as Ni) mgll r'r-D ND

33 lron (as Fe) mc/l ND 0.969

34 TotalChromium (as Cr) m8/l ND ND

35 Mercury (as He) mcll ND ND

Regional Laboratory, M.P. Pollution Control Board, Ujjain

Date of Collection : 2l-03-2023

CATEGORY A

Classification of River water based on IS - 2296 - 1982

ND- Not Detected

E

I
toA-

(AlD. Sadt)

Senior Sbientific Officer
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S.

No.

Parameters Unit Nallah Water at

Padliya Mandi,

Nagda

Nallah Water at

Mixed Open Drain,

Nagda

L Turbid TurbidAppearance

2 Odour Unpleasant Unpleasant

3 pH pH Units 7.39 8.1 r

4 TotalSolids mg/l 1552 t936

5 Suspended Solids mg/l t24 n2

6 TotalDissolved Solids mg/l 1428 t824

7 Chloride as Cl' mell 263 427

8 B.O.D.(3 Days 27oC) mell 46 28

9 ChemicalOrygen Demand me/l 130 120

10 Phosphate as PO.3'-P me/l 2.594.55

11 Mercury (as Hg) mg/l ND ND

ND- Not Detected

Regional Laboratory, M.P. Pollution Control Board, Ujjain

Date of Collection : 2l-03-2023

Ail' Senior Scientific Offi cer

b)



Regional Laboratory, M.P.Pollution Control Board, Ujjain
Date of Collection :21-A3-2023

s.
ir-o.

Indian Standard Drinking
Water Specification
(Second Revision)
lS 10500:2012

Parameters Unit

Requirem
ent
(Accept*b
le I-imit)

Permissible in
the Absence
of Alternate
Source

Hand
Purrp

water at
l\{ehatwa

s neSr
Tanki,
Nagda

Hand
Pump

water in
front of
Govt.

lVliddle
School,

Takravada
Village,
Nagda

lland
Pump

vi'rter at
Right

Iland Side
of

Entrance
of Pardi
Village

'I'ube \Yell
Water at

f)urgapura
, Nagda

t Colour Pt.Co-5c. 5 15 Colourles
s

Colourless Colourless Colourless

2 Odour Agreeable Agreeable C)dourless 0dourless Odourless Odourless

3 pH pH Unit 6.5-8,5 No relaxation 7.59 7.66 7.12 7.69

4 Specific Conductivity pMhos/c
m.

I t90 I I.18 r86r I 481

( Turbidity NTU 1 5 3.6 1.4 t.9

5 Total Solids mc/l 962 926 r 500 I t94
7 Total Dissolved

Solids
mc/l 500 2000 952 9r8 t48tt I 184

8 Suspended Solids me/l 10 8 t2 t0
9 Chtoride as Cl me/l 1000 208250 t22 39t 278

10 Total Alkalinlty as

CaCo3

mell 200 600 320 748 370 :08

11 Total Hardness as

CaCo3

mEll 200 500 -540 _1(.)2 596 4i8

t2 Calcium as {Ca) m8/l 75 200 ?3.6 _16 i14 34.4

13 Magnesium as (Mg) mgll 30 100 r r3.2 73.38 69.1 85.51

BDL14 Ammonlcal Nltrogen
as NHg-N

m8/l 0.5 No relaxation BDL BDL BDL

15 Nitrate as NOI msll 45 No relaxation 7.6 I 4i.66 32.19

16 Nitrite as NOr- -N mEll BDL BDL BDL tsDL

mell 200 ??.1 t42.9L7 Sulphate as SOa 400 t24.5 10.15

18 Phosphate as PO4-P mc/l 0.024 0.014 0.053 0.081

r-9 Sodium as Na mc/l 70 172.6 r48.5 84.8

ms/l 2.9 0.98 I 1.75 7.6720 Potassium as K

2t Chemical Oxygen

Demand

m8/l l0 1? t4 t2

I I 1.6 1.422 B.O.D. (3 Days 27'C) mcll
0.96mdl 1 1.5 0.904 Lt2 0.98223 Fluoride (as F)

1.5 0.026 0.041 0.029 0.079Copper {as Cu) mill 0.0524
Nt) ND NDrngll 0.01 No relaxation ND25 Lead (as Pb)

0.01r 0.2.1:15 15 0.047 0.02rZinc (as Zn) mc/l26
0.095 0.079 0.r08 0.0200.02 No relaxationNickel {as Ni) mgll27

ND ^tDNo relaxation ND NDmc/l 0,328 lron (as Fe)
0.03.r 0.0200.0r9 0.0190.0s No relaxationm8/l29 Total Chromium (as

cr)
Nl)ND Nt)No relaxation NDmc/l 0.001Mercury {as Hg)30

ND- Not Detected BDL- Below Detectable Linrit
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